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Annexure 3 (Colly).

Drafted by: Filed By:
Adv. Ravinder Kumar Gupta - Counsel for MoEFCC
Counsel for MoEFCC (Respondent No:1)

Dated:  /04/2024
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

AT NEW DELHI
IN

ORIGINAL APPLICATION No.129/2024

IN THE MATTER OF:-

NEWS ITEM TITLED "FOREST LAND FIVE TIMES DELHI, S GEOGRAPHICAL
AREA UNDER ENCROACHMENT GOVT DATA SHOWS" APPEARING IN
DECCAN HERALD DATED 05.01.2024

«...APPLICANT
VERSUS
MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE
AND ORS. +...RESPONDENT NO.1

REPLY AFFIDAVIT FILED ON BEHALF OF RESPONDENT NO.1 (MINISTRY
OF ENVIRONMENT , FOREST AND CLIMATE CHANGE).

I, Dr. Shobhita Agarwal, aged about 39 years D/o Late Dh. Krishna kumar Agarwal
working as Assistant Inspector General of Forests, in the Ministry of Environment, Forest
and Climate Change (hereinafter referred to as ‘MoEFCC’ for brevity) having an office
located at 2nd Floor Vayu Block, Indira Paryavaran Bhawan, Jor Bagh Road, Aliganj, New
Delht 110003, do hereby solemnly affirm as under ;

1. That, I am working as Assistant Inspector General of Forests, in the MoEFCC, New

X oi“i‘-ﬁﬁf“fth
202i

The Forest Survey of India (FSI), an organization of the MoEFCC, Government ‘of

India has been monitoring India’s forest and tree resources through periodic



2

assessments and presenting the findings in its biennial publication titled “India State
of Forest Report ‘(ISFR). As per the latest India State of Forest Report, 2021, the total
forest cover of the country is 7,13,789 square kilometres (sq km) which is 21.71% of
the geographical area of the country. The tree cover of the country is estimated at
95,748 sq km, which is 2.91% of the geographical area, Thus, the total forest and tree
cover of the country is 8,09,537 sq km which is 24.62% of the geographical area of
the country. The current assessment shows that there is a increase of 1,540 sq km
(0.22%) in forest cover and 721 sq km (0.76%) in tree cover, at the national level as
compared to the previous assessment i.e ISFR 2019. The forest cover inside the
Recorded Forest Area (RFA) has shown an increase of 31 sq km whereas an increase
of 1,509 sq km of forest cover outside the RFA was recorded as compared to the
previous assessment of 2019.

. It is submitted that the Answering 'ReSpondent assists the States / UTs in the
conservation and restoration of forests including forest fire prevention and mitigation
activities, ecological restoration of degraded forest areas through afforestation and
reforestation, habitat improvement, soil and water conservation measures, protection,
etc. The Ministry provides financial assistance to the States/UTs under various
ongoing Schemes namely Forest Fire Prevention and Management Scheme, Green
India Mission, Development of Wildlife Habitat (DWH) as well as through the
Compensatory Afforestation Fund Management and Planning Authority. The details
of funds released during the past three years under schemes namely Forest Fire
Prevention and Management Scheme, Green India Mission, Development of Wildlife
Habitat and funds approved by the Compensatory Afforestation Fund Management
and Planning Authority is annexed as Annexure-1 (Colly).

. It is submitted that the protection and management of forests is primarily the
responsibility of the State Governments and the Union Territory Administrations.
There are robust legal frameworks for the protection and management of forests-under
various Acts and rules such as the Indian Forest Act-1927, the Forest '(Conservation)
Act-1980, the Wildlife (Protection) Act,-1972. The State Governménts /UT

Administrations take appropriate actions under the provisions made undcr these Acts/

fo;ﬁst areas and the legal boundaries thereof are determmed

UB ing other State/UT Specific Acts and Rules, for the protection and -
;1/ &F forest and wildlife resources. .
submltted that the ‘land’ is a subject matter alIotted to the State -
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repository of land records, the State Government has, the primary responsibility to
determine the status of any parcel of land, giving due regard to gazette notifications,
provisions under the concerned State and Central Acts, and relevant judgments and

directions of the Hon’ble High Courts and the Hon’ble Supreme Court of India.

. That, the Answering Respondent issues advisories from time to time to the State

Governments/UT Administrations to femove encroachments on forest lands as per the
provisions of the law and to ensure that further encroachments do not occur in notified
forest areas. A true copy of the Ministry's advisory letter dated 07.02.2024 is
annexed as Annexure 2. In this regard, various measures are taken by the State
F‘t;re:sgﬁgpgfb‘;nents, including survey and demarcation of forest areas, construction of
boﬁh&aw pillars, regular patrolling by field staff, etc., to protect forest areas. The
State Forest Departments also use a range of modern technologies such as
Geographical Information Systems, Remote sensing, and Global Positioning Systems
to monitor forest boundaries from encroachments. Over the recent decades, Joint
Forest Management committees have also been established and promoted at the
village level to involve local communities in the protection, conservation, and

management of forests.

. Subsequent to the Hon'ble NGT, New Delhi's order dated 09.02.2024, the Ministry

issued a letter to the State /UT Governments dated 26.02.2024 and subsequent
reminders dated 07.03.2024 and 21.03.2024 for gathering factual status reports on the
matter, A compilation of the data on forest land encroachment and its evictions

carried out as intimated by the State/ UTs is annexed as Annexure 3 (Colly).

3. The Answering Respondent conducts periodic review meetings to oversee the matters

related to encroachment on forest land in the Country ~Accordingly, the Ministry
conducted a meeting under the Chalrmanshlp of the Director General Forests and
Special Secretary, MoEFCC, New Delhi on 14th March 2024 w1th all North Eastern
States. In the said meeting the State Govemments were advxsed to prevent
encroachments gn,f‘ores;_t,land as well as "to. ca{ry out tlmel)_r; eﬂv1}ct10n of such

encroachments. - T liy \ - oy

. That, the Answenng Respondent craves hberty to rely on, the present affidavit and

o ||
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10. That, in view of the foregoing submissions, the present reply may kindly be taken on

record and into consideration and the Hon’ble Tribunal may pass appropriate

order(s)/Direction(s) as deemed fit and proper under the facts and circumstances of

the present case.

=i, IR a0TaTE,/Dr. Shkobhita Agn - -
Wk g4 werfAlas
Ansi<rant Inspector Genaral of For
@ ouq og SRR qf¥adn v
B *~ment,Foresl and Cle:ar-

VERIFICATION T, ?;_f\wﬂ;;

I, above named deponent, do hereby verify that the contents of this Affidavit are true
and correct to the best of my knowledge and belief based on the record maintained by the

office of the deponent. No part of the same is false and nothing material has been concealed

therefrom.
Verified in the New Delhi on this 18™ day in April ,2024,
y p
1L
Qg@ L § IR L DEPONENT
@ BT W= 3,/ Dr. Shobhita Agarwal
@b "EAS 99 Werias
Assistant Inspecior General of Forest
@ Tafaws, o1 SCRILEICT]
Min.of Environment,Forast ang Chmxa Change
HIT W, =—: o=
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Angxuss - 1 (colty)

The details of fund released to State/UT’s under ongoing Centrallv Sponsored Forest Fire

Prevention & Management Scheme (FPM) during the vear 2021-22 to 2023-24
(Rs. In Lakh)
S. No States 2021-22 2022-23 2023-24
T Amount Released | Amount Released Amount Released
Other States
I |Andhra Pradesh 0.00 0.00 85.37
2 |Bihar 0.00 39.62 142.85
3 |Chhattisgarh 140.55 0.00 81.90
4 |Gujarat 99.80 0.00 70.79
5 |Goa 57.30 0.00 18.05
6 |Haryana 0.00 0.00 17.52
7 |Himachal Pradesh 116.17 113.29 180.80
8 [Jharkband 136.15 1.69 47.84
9 |Karnataka 15733 87.38 52.85
10 |Kerala 362.88 44431 354.03
11 [Madhya Pradesh 0.00 63548 775.02
12 |Maharashtra 0.00 395.99 147.06
13 |Odisha 839.83 338.80 147.18
14 |Punjab 0.00 0.00 36.79
15 |Rajasthan 127.21 33.47 50.73
16 |Tamil Nadu 238.90 0.00 289.41
17 |Telangana 0.00 0.00 152.60
18 |Uttar Pradesh 111.79 0.00 44.01
19 |Uttarakhand 354.36 133.93 337.98
20 |West Bengal 132.73 0.00 0.00
Total 2875.00 2223.96 3032.78
NE & Sikkim
1 |Assam 0.00 0.00 0.00
2 |Arunachal Pradesh 89.77 198.12 198.12
3 |Manipur 86.53 106.61 106.61
4 |Meghalaya 0.00 38.17 46.72
5 |Mizoram 87.19 30.87 48.14
6 |Nagaland 64.52 28.82 288.37
7 |Sikkim 89.73 47.91 144.62
8 [Tripura 82.26 47.48 47.64
Total 500.00 497.98 880.22
Unrion Territories
1 |A & N Islands 0.00 60.00 0.00
2 |Chandigarh 50.72 0.00 4.97
3 |D&N Haveli 0.00 0.00 0.00
4 |Daman & Diu 0.00 0.00 0.00
5 |Jammu & Kashmir 0.00 0.00 0.00
6 |Lakshadweep 0.00 0.00 0.00
7  |New Delhi 0.00 0.00 0.00|
8 |Pondicherry 0.00 43.40 0.00
Total 50.72 103.40 4.97
Grand Total 3425.72 2825.34 3917.97

AXRERRER

 Tassa &7@‘7//



The details of funds released to State/ UT Governments under CSS-

‘Development of Wildlife Habitats’ during last three vear.

(X. in lakhs)
S.No. | Name of 2021-22 2022-23 2023-24
States/UTs
1 A& N Islands 135.77 25.125 0
2 Andhra Pradesh 0 0 0
3 Arunachal Pradesh 419.80617 276.44062 672.462
4 Assam 0 209.1464 565.10763
5 Bihar 410.85952 0 336.37223
6 Chandigarh 0 21.6241 16.498
7 Chhattisgarh 274.5903 104.457 116.24868
3 Goa 0 0 50.10
9 Gujarat 0 200.01 206.99
10 Haryana 127.331 30.1575 167.85
11 Himachal Pradesh 197.09452 114.3205 04.15328
12 Jammu & Kashmir 0 0 69.57972
13 Jharkhand 79.53315 0 14.91025
14 Karnataka 1256.59314 291.71146 581.52346
15 Kerala 295.7737 224.4735 921.0361
16 | Madhya Pradesh 389.34906 265.5508 471.8195%
17 | Maharashtra 0 350.3879 554.69645
18 Manipur 142.50646 180.64379 231.72407
19 Meghalaya 530.51253 0 243.56611
20 | Mizoram 198.9678 190.1977 304.207
21 Nagaland 342.0315 725.6565 1306.3275
22 Qdisha 726.80273 967.4976 1005.08612
23 Rajasthan 1007.64845 86.78886 0
24 Sikkim 18297174 239.66048 187.03237
25 Tamil Nadu 390.75715 132.95205 373.8902
26 | Telangana 0 0 0
27 Uttar Pradesh 169.06261 266.7472 290.64425
28 Uttarakhand 226.34415 212.9662 498.497
29 West Bengal 757.25599 201.30866 385.29988
30 | Puducherry 0 0 5.22
31 Lakshadweep 462.086 269.9055 124.655
32 Delhi 0 0 0
33 Tripura 0 0 186.05514
34 |Ladakh UT 31.95 61.11591 0.06
Grand Total | 8755.59767 5648.84523 9981.61203

) Taue Copy |
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THE DETAILS OF FUND RELEASED UNDER GREEN INDIA MISSION DURING LAST

THREE YEARS.
{Rs.in Crores).
2021-22 2022-23 2023-24
S1. No. States Funds Funds released
Funds released
released
1 Andhra Pradesh 2.02
2 Arunachal Pradesh 13.43 21.28
3 Chhattisgarh 6.12 0.09
4 Haryana 0.55 7.60
5 Himachal Pradesh -
6 Jammu & Kashmir - 6.49
7 Karnataka 4.45 2.93 2.33
8 Kerala -
9 Madhya Pradesh 18.29 17.93 8.62
10 Maharashtra -
11 Manipur 9.93 S5.45 8.91
12 Mizoram 29.86 36.27 21.13
13 QOdisha 17.74 8.4756 12.59
14 Punjab 3.32 2.7393 5.38
15 Sikkim 7.77 6.57 7.50
16 Uttarakhand 33.99 28.40 31.94
17 West Bengal - 0.76 Q.76
18 Uttar Pradesh - 5.43
Total 156.46 137.29 112.28




The details of APO of states/uts authorities approved by the National Campa
: during the vear 2021-22 to 2023-24.

(Rs. in Crore)

S. No | State/UT 2021-22 | 2022-23 | 2023-24 Total

1. | Andaman and Nicobar 0.00 10.97 6.70 23.13
Islands )

2. | Andhra Pradesh 325.00 224.09 226.749 1547.63
3. | Arunachal Pradesh 240.85 196.93 136.65 863.89
4. | Assam 95.00 162.57 109.69 556.70
5. | Bihar 106.84 11542 37.88 677.99
6. | Chandigarh 3.60 1.56 1.54 12.44
7. | Chhattisgarh 1500.75 688.47 471.36 5753.63

8. | Daman and Diu and 0.00 0.00 0.00 0.00

Dadar and Nagar Haveli )

9. | Delhi 16.15 33.93 47.15 116.78
10. | Goa 21.55 36.53 31.28 144.82
11. | Gujarat 169.00 205.40 250.02 1263.40
12. | Haryana 317.51 270.68 69.02 1148.09
13. | Himachal Pradesh 138.10 190.23 185.14 945.39
14. | Jammu and Kashmir 257.16 | 312.69 370.55 1365.23
15. | Jharkhand 437.60 764.828 412.13 2789.92
16. | Karnataka 321.06 270.98 311.61 1335.45
17. | Kerala 25.13. 17.26 9.06 75.20
18. [ Madhya Pradesh 713.46 889.84 1070.60 4374.59
19. | Maharashtra 688.27 708.11 597.57 3322.65
20. | Manipur 25.09 22.59 20.26 151.55
21. | Meghalaya 36.40 26.67 31.19 128.23
22. | Mizoram 18.08 16.74 14.60 90.38
23. | Nagaland 0.00 0.00 0.00 0.00
24. | Odisha 901.03 1191.31 948.04 4380.11
25. | Punjab 218.06 203.01 257.10 1060.73
26. | Rajasthan 286.70 249.19 288.18 1575.83
27. | Sikkim 93.47 92.85 79.95 358.95
28. | Tamil Nadu 0.00 38.22 44.149 156.70
29. | Telangana 752.71 772.65 447171 3194.95
30. | Tripura 35.24 52.90 85.77 232.96
31. | Uttar Pradesh 586.90 344.08 176.44 1985.71
32. | Uttarakhand 726.88 320.15 383.82 2320.79
33. | West Bengal 58.30 52.83 79.40 357.70
34. | Ladakh 0.00 0.00 60.55 60.55

TOTAL 9115.89 | 8483.68 7261.32 42372.10
/] Tawwe [ Cop 7Y
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Government:of Tndia .
’;'Miniﬂstry‘bﬁEnﬁﬁQMEﬁgf Forest'and Clithate Change.
(ForeStProtection Division) ot
g2 T ]
Inditd Paryavaran Bhawan
Jor/Bagh'Road, Al Garj
New. Pelhi-110003
‘Dated: 07.02:2024
TO - . - .
The Principal Chigf Conservator of:Forests (HOFF),
Department of Forest;
All-Sfates/UTs Forest Department

u.S!lb-'-‘Ad?i'sa_.ry on Removal / Eviction _é'f:tencmac_hmeu't..oh?:-forggt Tand ~Fég:
Madam /'Sif,

The Migistry i8' periodically updatinig the status.of data.refating to encroachment of'
forest lands:and evictions undertaken as per provisions of: relevarit Acts.and Rules: In this
regards; States:ind ‘UTs are requestéd to provide annual report on the stanis ofencroachment.

on -emsil id .fpd.-moefc,c@d‘gpv:.’iq.‘. in ~§}1§'.if9rmat515i§éed' at Annexure-I, by 20t Feﬁfgggy,

Aggatwal)

Assistant ipgﬁ&tor.‘Gengml'_bfquge_:_s't_s
Email id: fpd-moefec@gov.in

Copy for informiation to:
1.PPS, to ADG:(FPD), MoEF&CC, New Deltii
2:PPS, 0. IGF (EPD), MoEE&CC, New'Delhi

JI Toewe Coby [}
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Anncxure-I.

Monitoring of statiis on ¢ficroachments on.forest Yaind

YEAR: 2023-24

. Areéa in Ha

|A¥eéa under Encioachinent

|Aved evicted

YEAR: 2024-25 (Upto-January 2024)

. ... Area.inHa

[

|Area under Eneroachment

|Afea évicted
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*-/ GOVERNMENT OF NAGALAND
OFFICE-OF THE DIRECTOR, INTANKI' NATIONAL PARK
DIMAPUR : NAGALAND
. . o N o i
No.ED/INP/GEN/19/ §¢j g Died, Dimaput, thé 3D March.2024
To! e !

The.Chief Wildlife Warden

Nagatand:Dimapur L |
Sub: STATUS OF ENCR(_)ACHMEN;I? AT INTAm.NA_T’lQ_NAL PARK-REG.
Sir,

On the: sub_lect stated above and in response to the directive given by Honourable NGT Order'Dt..
09.02.2024, the présént status of encroachment at Intanki National Park, Peren by the Beisumpuikam
village is about 3310 Acres of.land:

Chronology of cvents:

SI. . JDate 7 Efvent I

No. ’

1 As per moords thc Intanki National Park was s free from cncroachment till’

~ 1983
f . '1983. ‘The first encroachment started in 1984 by the so called’ Beisumpuikam-
- villagers. They were immediately evicted by the Civil Administration, Jalukie

during feb-march 1984.. Thereafier, they shifted their village to ‘about 500 meter*
away from the. Msapdlsa Nalla. outside the Nat:lonal ‘Park and established a |
villageiby construction about 20 hits. - . |

"05-04-1089

| the Department with the help of [ NAP.

About 40 huts' were constructed by the Bexsumpulkam wllagers ms:de the';
| National Park but the huts were. bumt down and all encroachers were evicted by

3 | 08021991 ,
| National Park vide Notification No.CAB-11/1/90 Dt. 08-02-1991.

I

The Government'of Nagaland recognised Beisumpuikam village outside the-

"November 1992 B ]
shifting their village:to the bank of Monglu river which is well within the
| National Park and about 7-9 km away from the ériginal place of recognition:

The Beisumpuikam villagers again encroached into fhe Nafional Park by,

Eviction drive was carried out: by combine forces of Administration, Armed’
Police and Forest Department staff. However, after few days of eviction, they
" | again came back to the.same location.

73031993

[ 29-11-1994 The Zeliangrong Hozam submitted & proposal to the. Chief Wildlife Warden,
| Nagaland for exchange of Land. bétween Bclsumpuikam village and the Intanki

Nafional Park.

@ Floor, Foret Office Complcx, Fatext Colony, Dimapar — 797112, Nogaland % D1 3842355-3«;: d?ru_:l‘oriap@nuﬂ.com‘

-
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18-04-1995

‘The Nngnland Cabmet agreed in pnnclple fo the proposed land exchange
between the Beisumpuikam village and the Forest Departrent.

December 1995

The ForwteDepamncnt took up sﬁrvey-works of the proposed land, exchange
but the survey could not:be completed due to some' land issue with the Paijol
village

1 16-11-2016

The Government constituted a Commmee to demarcate the boundary of the

As per the pmposal the area of land to bé exchanged between Beisumpuikam
village and the Forest Departmerit are 3328 Acres from Beisumpuikam village to
+Forest Department and 3310 Acres from Forest Department side.

J
H

Intank1 Natlonal Park under the Chmrmansth of the Commissioner of Nagaland |

10

22-09-2017

A representation  was submitted by the 4 Kuki wllagm (Lilen,

| Paijol,Vongkithem & Pellhang) against. the proposed land exchange program o

the Government.

11

09-10-2017

The last round of meetmg in. this matter was held under the Chairmanship of
Chief secretmy After thorough deliberation, the Chief secrétary summed up that
the matter is a vexed issue involving land matter and hence; involvement of Kuki
Inpi(N) and Zeliangrong Baudi(N) is dwu'able to bring an amicable settlement to
' this issue.

“There has been NO headway since then in thls maiter.

12.

PRESENT STATUS. : ' '
There 'has been no further encroachment in the National Park since 2012.

-1 However, the issue of Land exchange program remains to be resolved. The

Beisumpuikam village is increasing in size day by day and irreparable damages

have been caused to the National Park in the form of loss of forest cover and
_damage to the wildlife. »

84

This is for your information.

Yours faithfully

(T. .Aochbajéi&l\\'}]z‘i .

Field Director *
Intanki National Park.
Dimapur: Nagaland

4% Floor, Forest Office Cowlcn)‘orui Colony, Dimepur—797112, Nageland ~ ' -0:91.3862355 77T Mﬁnp@k_mﬂcam
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DF, SHobhita Agarwal,

Assistant. lnspeJcto Jeneral:of Forests;,

Government of India; T

Ministry;of- ‘Environment; f]
:Forest*and ‘Clifnate: Change, I

Indira ParyavarnBhawan;,
Agnqug 5th-Floor,

Jor.Bagh ‘Road, . = m

i !

‘New, Delhi-110003, =
Siib:Hon'bie NGT order dated 09:0 02 2024, in OA No. 129/2024 in. the! .

matter of Suo Motu-matter i re: (News: item; appearmgv in Deccan; e

Herald) dited 05 r01 2024 antitied “Forest Iand Five, tlmes Delhi's:
geographical area. tinder encroachment,, govt data. shows™ before;

» 4NGT1(PB).LNew Delhicrag: ~ . Pt
Ger—anuar U SHiE E. No:6/412024-FPD) feaid 28.022024
—00._.
| —y

‘Ratnapi cortination'section:18\cordi-2028\coutt:case-Z4\court case latter:24:06% e E:
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A e RN *TERRITORY"OFLADAKH':‘”'_ S
-, wiRfRuft v wafawer . - LFOREST ECOLOGY&ENWRONMERT o
B, © - T R L% “DEPARTMENT -

Tet wfared, o, - e UT-SECRETARIAT ‘LADAKH

- emall: admm"““}lfse,@g%@ wmf'.;' SR Phone No01982.- 257561, Fax No: 257435
" - . T ,,.f‘ tJ P B R lf_‘ - )lﬁl- A - '_ o
The Consultant (Judu::al) i l SRS SR S ]
Hon‘ble Natmnal Green Tnbunal,‘ LR SO .
— = Y N - " - Lt i .
NewDelhl A { T A, ‘ 2
AN S fww ’

}1" R '—w-r:‘__
i

Al st DE=S, /0‘3/2024 .

bn—qh

H — ' " 1s ',

._._. ‘

Sub Subrmssmn of response for Hon'ble NGT d1rect10ns dt 09 02 2024 m OA - -
No. 129/2024 ini the: matter of Suo Mbtu matter In re; News 1tem appearmg B Z;:
m Deccan Herald dated 05 01 2024 entltled "Forest Iand ﬁve tunes Delhl s =

l__.': In referenc*e" to! dlrectlons p_f Hon‘ble Natronal Green Tnbunal‘ dt. 09 02- l"'.'-_.:—' ) -
2024 m O A No 129/2‘Or214f kmdly ‘ﬁo;l werlc‘losed here}yltp the reSponse in ther ’
form of searchable PDF/OCR s‘iﬂpport }’DF wrth respect -to Foreet,\ Ecology &" EEEL
'Envuonment _UT of Ladakh : L -‘“'z_f. T , e a

; PRI = JJ < S S -

s The report ma.y kindly be placed before I-Ion'ble I 'IJ',forcgns;ldéIaquf ;
pIease; RN AN I e -

; R S 3
s Encl Report w1th annex e( S:I'af s) ' =8 - =
L N5 ?“ TR .;-; e _.a;‘ )
T SR T 'f" G "1503 2024 Do
IR o Dr..Vasanthakumar Namaswayam, IAS, |
e Pl - ‘- | i L Adm1mstrat1ve Sgctetary,, "
i .._“:""-; e Department of Forest Ecology&Envrronment,]
A A S R UTofLadakh

Copytothe TR S e .
(1. Dr Shobhita: Agarwal Asszstantjnspector General of Forest FPD MoEF&CC GoT for - ...

1nf'ormatlon and has reference to MoEFCC No: 8!4[2024-FPD dt 26/02/2024ﬂ

1
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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No.129/2024
In re: News Item titled "Forest land five times Delhi’s geographical

area under encroachment govt. data shows" appearing in Deccan

Herald dated 05.01.2024

RESPONSE BY
UNION TERRITORY OF LADAKH IN COMPLIANCE TO HON’BLE NGT
ORDER DATED: 09/02/2024.

1 The directions issued by the Hon’ble NGT as per order dated: 09.02.2024 are as

below: -

a) “The issue raised in the report is very serious and if the factum that no action
has been taken by the authorities is correct that would make the matter more
serious requiring immediate attention and action”’.

b) “Respondents may file their response within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and
not in the form of Image PDF”.

In compliance to the aforesaid direction, the response of Department of Forest,

Ecology and Environment, UT of Ladakh is submitted as follows:

2.1.  Most of the areas of the cold desert Trans-Himalayan region of Ladakh are
above tree line altitude and because of high elevation, low precipitation and
extreme temperatures, it is difficult for trees to thrive, and therefore, the region
has very low forest cover which includes mostly the plantations of Populus
(Poplar) and Salix (Willow) species, sporadically occuring in different
locations. Such plantations have been raised by local communities, goverment
deparments, NGOs etc from time to time on Community/ Revenue lands.
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2.2. The Govt of erstwhile J&K State, vide GO No: 69 of 1962 dt: 29-09-1962,
transferred all such Revenue Gardens (Plantations of Poplar and Willow
species) to the charge of Forest Department and the referred Govt order is

appended as Annexure R-1.

2.3. All these Revenue Gardens (Plantations of Poplar and Willow species)
growing on Revenue/State land have been notified as Reserved/Protected
Forests vide Gol Notification No: SO 3374(E) dt: 23/10/2020, issued as UT
of Ladakh Reorganisation of (Adaptation of Central Laws) Order 2020,

These plantations are under the Administrative control and management of
Forest Department in both Leh and Kargil Forest Divisions of UT of Ladakh.

The copy of the referred notification is appended as Annexure R-2.

2.4. The unit wise details of all these plantations notified as Reserved/ Protected
Forests for both the Forest divisions are appended as Annexure R-3 and R-4,
with the report that there is no encroachment of any recorded forest land in
both the Forest divisions of Ladakh.

Hence the response is submitted for the consideration of the Hon’ble NGT.

e

15/03/2024
Enclosures Dr. Vasanthakumar Namasivayam, IAS,
(1)Annx: R-1, Annx: R-2 The Administrative Secretary,
(i))Annx: R-3, Annx: R-4 Forest, Ecology & Environment,
UT of Ladakh.
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’ ' GOVERNMENT OF ARUNACHIAL FRADESH.
DEPARTMENT OF ENVIRONMENT FOREST & CLIMATE CHANGE
FEANAGAR
No. FOR.143/PRO20227 D ré 7 7 Diated Hansgar, I_ll'_u,z:g March/2024
To,

The Dr. Shobliils Agorwal,

Assistant Inspector General of Fores! (FI'DY

Ministry of Envitorment, Forests.and Climalé:Change
New Dethi<110003, Emiil: fpd-moéfec@govin,

Sub: - Hon'ble NGT-order dated 0902.2024 In OA No. 129/2024 In.flie matter of Sud

Sir,

(i)
(i),

(iv)

)

(vi)

(vil)

Mott Matter In re: News.item appearing in Decean Hernld dated 05.01.2024

entitied  #Forest land five, {lmes Dethi’s géographienl arei unider’
encroachinent; govt, data stiows! before NGT' (PR), New Délhi—reg.

Tni response to-your, letter No/E.No.8/4/2024-FPD, Dated.27.02.2024, T am

direcied to submift here tlic following:reports as below:-. ‘

As per ISFR 2019, the reported recorded forest, arcas by thie state of Arunachal:

Pradesh are:as-follows:-

Reserved forest area — 10,589 ‘Sq.km.

Protected forest area= 9,779 Sq.km.

Unclassed forest area.— 31,039 Sq.km. o

Fuither, as per ISFR 2019 forgst.cover inside recorded forest area/Gréen wash is, 58931 Sq.km
and forest cover, outside recorded forest area/Green waslyis 7.967:Sq.km

The unclassed forést area does not comounder adiiinistration of Déprrttacnt of Environment:
Forest & Climate’ Chenge: It is mojority customary land owned by the 'local tribat
communities. )

For the State of Aninachal Pradesh, green: Wt}sl;;bﬁilndary‘is wsed as proxy for recorded Lorest
drea as digitized boundaries ofall fecorded forest.arens are not.avallatile. As per ISFR 2024,
fotal. forest cover of the. State is 66,430:67 Sq.km (79:33%). As per same report; total green
wash area is 58,680 Sq.kin and ‘outside greon waslr is 7,751 Sq.kin, _
In-Arunachal Pradesh.a total of 534504321 ha (0:8% of total. forest cover as per ISER 2021y

of forest: larid: is. under unduthorized occupation mostlyby: locat tribal population. Out of this
352.85 Sq.km aren hd been under: encroachmet bofore 2003,

Intensive ‘patrolling is” done over ‘forcst 'areas by forest spersonnel to Stop. further
encroachnment. Illegal occuponts in forest lands are evicted out a8 per provisions, under
Arunachal Piadésh (Ejﬂectmn’t,o_f'Unautl_'lQrizgd:iPersons from Reserved Forests) .Rules, 2013
from (iifi to time and actiong are taken. ns per provisions Under Assam .Forest Regualtion,
1891. Evictions are catried:out {n several areas against fresh encronchments. Plantations are
taken, up:torreclaim:the land iwlilch 15 evicted by the Deparimentio restrict any fivther attept
of encroachment in‘the area. .

Governmerit; of -Arunachal Pradesh is witnessing that there: has been very mengwe
encroachment of farest land whoteas:most of the sottlomeiits and Jhvm cultivation is carried

]

out in unclassed. forest areag, This unclagséd forest area is used l'?y-foc:ﬂ_ tribal commwmities
prifnarily for Jhum cultaivation, fuel; food &{glomesno:limber requiioments, Theso areay; do
1ot come under notifiedl forests and hence aroaol dclnilnistered by the Department, N tirest

114




Yo

lnnd 15_nl|owcd[o “b‘g d_i_;\"il{ﬂﬁ,d._fﬁif:'ﬂﬂg : '"qn:_fg_rssrlfmraﬁti?ﬁy KWif_l‘l-()l_.'i‘l‘j»]}.ri'bf':ﬂp])fd\'ﬁ] fromalhi¢ Central
Government.under ForestConsérvation Act; 1980 o

‘Following measures;are taken by thedepartment to-contain the encroachment of {orest land:-

1) Demarcation.and digitization:of forest boundafics —Digitizition of Forest boundaries arerunder
process. ’ o

The details'are as urider:-

o
=
o

_ T Casoryol e Notfied Forest Aren._

Tofal Nuriber,| Digitized Number |

__ 1 _ | _Finally Notified'Reserved Forest (RE). T . Nl
|2 1 Preliminary Notified Reserved Forest . 3R F Nil __
{3 1 Finally Notified Village Forest Resérve:(VFR) 100 o Nl
& ' Premilinary Notified Village ForestReserve | 1402 .| . Nl
__5 | FinallyNotified Anchal Forest Reseve (AFRL_ |~ 10' ~ " | Nil . .

A

' ~Preliminary Notified Anchal Forest Reservé...._

o 1 [ S—

16,

7 _ |7 NationalPatks , ~ 27 Nl :
T8 | WildifeSmemames . -~ [ - B L Ml |
| N S " S S -l (N —

2) Sﬁﬁﬂgﬁtﬂi“g infrastructure for forest protection — Mobile squads are: created at each Circle
level for inspection’ and' rapid response: to illegalities reported: in ‘the divisions. Divisional
protection squads are alsoicréated in.vulnerable areas. for intensified patrolling. Farest check gates

are active in' Assim borer areds to detect any pilferage through prorus borders bétween Arnnachl

and, Assam. Some of the border§ check gates 'are. operated jointly by Forest and Police
departments. )

3), Involving fringe area forest tommunities through Joint Forest Management Committeés —
Joint Forest,Management Committiees and Village:Forest-Management Committees are already
established in Arunachal Pradesh and local people in fringe villages are;engaged in forestry
activities like plantations drives in degraded forest areas, étc. Villages in.the, buffer zone of
protected afeas are provided with cooking, gas, solar lightining, etc-to-reduce their dépendente of.
forest areas. Periodic.cattle vaccination drives are-also cafried out’in’ fringe villages of Protected’

Areas;

Eco Development Committees -~ Eco development comrnittees dfe “being, formed in fringe

villages of Protected Areas: They. will be engaged with the department. for forest protection and;
ecotourismirelated activities.
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CELEDRATING
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GOVERNMENT OF KERALA
Forest and Wildlife (C) Department
No.C1/46/2024-FWI.DD 27-03-2024,Thiruvananthapuram

From
Additional Chief Sccretary to Government
To
Assistant Inspector General of Forests,
Ministry of Environment , Forest and Climate Change,
Indira Paryavaran Bhavan,
AgniWing, 5th Floor,
Jor Bagh Road,
New Delhi-110003.
Sir,
Sub: F&WLD-Hon'ble NGT order dated09/02/2024 in QA 129/2024
in the matter of Suo Motu matter in re:news item appearing in
Decean Herald dated 05/01/2024 entited "Forest land five times

Delhi's geographical area under encroachment, govt data shows
before NGT (PB) New Delhi - Action Taken Report furnishing
- reg

Ref: Letter No I No.8/4/2024-FPD dated 26/02/2024 from Ministry
of Environment, Forest and Climate Change

I am directed 1o invitc your attention to the reference cited and
inform you following report of forest land and forest ecncroachment in
State of Kerala , as per the order of the National Green Tribunal in
O A No 129/2024 dated 09/02/2024.

As per the administration report, the forest area under the Kerala
Forest Department is 11531.139 sq.km at the close of the year 2021-22
and forms 29.67% of the total geographical area of the State (38863

sq.km) as against the National average of 23.24%. The extent of
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encroachment as per the 2021-22 Administration Report of Kerala,
Forest Department (latest published) is 5024.535 ha. Forest department
is taking stringent action as per law for eviction and prosecution of

encroachment cases.

Eviction of forest encroachments post 01.01.1977 has been declared
as the policy of the State Government. As part of State Level
Monitoring Committee framed as per the Government order No. (MS)
69/2002/F&WLD, dated 08.11.2002 and Circle Level Monitoring
Committce framed as per thc Government order No. (MS)
15/2003/F&WLD, dated 06.03.2003. Bascd on the above it is reported
that the Forest Department is making carncst cflorts for protecting the

forest lands against encroachments.

Law and order problems associated with cviction of old
encroachments and litigation's during junda construction are the major
impediments faced by the department in mitigating these issues. Again
digitization of forest boundaries in collaboration with revenue
department is also in progress and GPS readings of forest boundary i1s

also being attempted.

Yours Faithfully,

SHAJAN. A
ADDITIONAL SECRETARY

For Additional Chief Sccretary to Government.
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Administration of Dadra and Nagar Haveli, Daman & Diu (U.T.)
39 99 GeaT (ITefae) F1 wgiay
Office of the Deputy Conservator of Forests (Territorial)
AT/ Silvassa.
Phone No. : 0260 - 2963693
E-mail : deft-dnh@nic.in

F. No. 8-1/55-FD/T/2018/629 Date:27th March, 2024
To,

The Assistant Inspector General of Forests,
(Forest Protection Division)

Indira Paryavaran Bhawan,

Agni Wing, 5th Floor,

Jor Bagh Road

New Delhi - 110 003.

Subject : Hon’ble NGT order dated 09.02.2024 in OA No. 129/2024 in the Suo
Motu _matter In re: News item appearing in Deccan Herald dated

U05.01.2024 entitled “Forest land Five times Delhi’s geographical, govt
data shows” before NGT (PB), New Delhi.

Madam,

With reference to the subject mentioned above, the information sought in OA
No. 129/2024 pertaining to U.T.of Dadra & Nagar Haveli and Daman & Diu is as
follows:

1. | Dadra & Nagar Haveli | 39.78 ha.
2. | Daman 0.00 ha.
3. | Diu 48.99 ha.

Total | 88.77 ha.

This for your kind information please.

TEL /Yours faithfully

Digttally signed by
RAJ THILAK SELVARA)
8: 2024.0328
4/ -11:3456 405'30'

(S. Rajthilak, IFS)
39 a9 HLETH(ATSIAF) /
Deputy Conservator of Forests, Territorial

TMET TF T gadl (6. T.) /
Dadra & Nagar Haveli

¥yerear / Silvassa

Copy to:

1. The Chief Conservator of Forests, Dadra & Nagar Haveli and Daman &
Diu for kind information please.

2. The Conservator of Forests, Dadra & Nagar Haveli and Daman & Diu
for kind information please.
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MOST URGENT

HON.NGT COURT MATTER
GOVERNMENT OF GOA

DFFI(.E OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS
T FOREST DEPARTMENT
TE VAN BHAWAN
ALTINHO, PANAJI-GOA. 4036G01.
TEL N0.0832-2492506 Email:dcfhq-forest.goa@nic.in
i
Fle Nglqdeg /Po 2023 2G 02 ]2y Date: 02/04/2024

To.
_Assiztant Inspector General of Forests,
Ministrv of Environment, Forest and Cilimate Change
Indira Pary a\ aran Bhawan.
J'-"‘xsl’ll \r\‘rlxlo 3% * Floor -
Jor Bagh Road
New Delni- 110003

Subject:- Hen'ble NGT order dated 09.02.2024 in OA No. 129/2024 in the matter of
Sac Muotu nzatter In re: Nevws item appearing in Deccan Herald dated 05.01.2024
ensitled "Forest land five timaes Delhi's geographical area under encroachment, govt
dutz siiows® before NGT (PB), New Delli -reg

Ref: Your Office leuer dated 26/¢2/2024 (copy enclosed)
Sir. :

! am directed to refer to vt letter cited above and to inform that as par the records
presently availatle with this Cffice. there 15 no encroachment reported in the notitied
Government forests areas, in the State of Gea.

Howsever. eertain claims under the Scheduled Tribes and Other Traditional Forest
Oweliers (Racognition of Forest Rights) Act. 2006 & Goa Land Revenue Code have been
prefeived over such Government notified furest areas and the same are presently under
scrutiny and examination by the concerned Commiltees / relevanr Authorities.

Yours faithfully.

Encl: As above. _ }q\tﬁy‘
{Aditya Madanpotra, I[FS)
Dv. Conservator of Forests.
WY >
SM‘D / Head Quarters.

Z ¢
. } The Chief Censervator of Forests. Development, Altinhie, Panaji-Goa. tor
F’\ QL P a)

/" informaticn.
\v\
‘}\§ )”) The G.5.D (Admin) to the Principal Chief Consorvaior of Forests, Altinho. Panaii-Goa.
/\\,ﬂ" 3) The Conservaror of Foresis {Uonservation ) Wildlite & Feo-Tourism). Altinho. Paraji-
Goa far imnenarion.
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bthe Sngroachimernt inthe,
1. The: fotal forest; area . of-the /State 84T, 418''8q; Km, out’of whichi -areas’ xunder%

Reserved Forestand Proteited Forestare 084:Sg:Kiand 41471 Sq: Ky éa“rfshmung;
about: 4 4%~and‘ 18:.6%: iof the; geegraphlea! area ‘of ihe: State) respectively-The!
Lem.lg}ﬂg IZ.ZQ&S% ;Km js classified.as Unclassed Forestsiwhich constitite about
54:9%:0f the geographical area of trie State..

r

2. Forest Departient; Manipurhas reportedito MOEF'& CC, ‘Govemmentiof India vide

{etfer No:8175/2025/F orests dated 20:08:2019 fhat the. totaisnumhgg -of encroachers
iﬁ* ﬁie“Resemed Forésts.and P gte“éted orests of theé"State:as 5:586 occupying an;
f2013:82 Hectars (22:1382'5q. Km),_which s atiout 0:43% of the'total areaof
the Res_erved Forests and: Protected Forests of the:State.
A copy* of the: letter: NO:8/75/2025/Farests; -dated
gqegﬁ,g,qas.e eppgageg_iag-&lng_qxeima

3, The Department-has. been taking-actions to theck and-evict:encraachers:fron the!

Reserved Forests and: Protected Forests Evrctlon ofencroachersfrom RFs and PEs
is 8.COntiNGOLS: Process. From 24: Ottober 201516 18°ApTF 2023 the DepaHiient ias.
evicted 413 encrogchers and récovered an ared’ of 7559 Hiettare of Reserved Forést
and;Protected:Forestlands:from encroachment,

Details” of the: encroachers: evicted- from .the

Reéseived Forests ‘and;Erptected..queege;g_imuppgfgg_g
‘period is'appended as:Annexure-AlZ, |

4,0veilapping -oF records ofirévenue 'surveyed land-falling ‘within therforest:areas;

issuing of Patta/Jamabandi insidesthe farest 1and;, recodhition.of Village-inside the
if'ores't Ténds‘ non'-comp?’éﬁ’o’n o}‘f“‘:s'e’ﬁ]ehfén? ofi (ﬁg'hie‘ 'uifder‘ EﬁA, 2606 ';ieﬁ'é’l'iri’g;

it
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I ' -AIBNG With:-the! joiiit:survey; fhe: Forest:[ Iepartment also: initiated -an: Jexerciserfor -
- wpdating=fite humber of éncroachérsiin'all The: Reserved Forgsis and Protected, "
"y “Foresfs. However; the exercise : hasmlso. beenususpended*‘due* to the: ;ongmng 5 '
T viofence in the' Stateﬁ heexercise; shail beresumied onica the: s:tuatlon permr_t_s,, c

’ | 8. TheForestDepartment, Manipiichas: been talqng?ali:posmslble acftions for the eviction]
.,  -ofillegalencroachers from-the- Reseried Foestand.ProfectediForest fihe. Sfate L _
", . AJOIt SUVEY 6f the remaining: Reserved -Forests and Protécted Forasts and 1ol "
- action:for' viction; of: encroachiérs: shall besresumed as 'soon.as the tnormatcy i3

F ; restored:in'the:State. ‘
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‘Details: of encroachers evicted from Reserued Forests & Protected Forests In Manipur. from_24.10.2015 to 18, 04.2023
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*// PRINCIPAL CHIEF CONSERVATOR OF FORESTS (HoFF) HARYANA

[C-18, VanBhawan Sector-6, Panchiculs, Telphone No.; *91172:2989988, Bl : prpect@gmailoom |

| Dated : 18 /uq/ay

To S
Dr. Sobhita Agarwal, A
Assistanit Iispector General of Forests, :

- Ministry of Efivironment, Forest and Climate Change,

“Indira Paryavaran Bawan, Jor Bagh Road,

'ble NGT Order dated 09.02.2024 ig OA No. 129/2024 in the matter of Suo -

* °  Moto matter In re: News item appearing in Decca Herald dated 05.01.2024°

# entitled "Forest land five times Delhi's geographical area under gh'croai:hm_ent, )
: govt. data shows™ before NGT (PB), New Délhi - reg, i

Yedrdeoktk

Please refer to your letter E?I'«Io 8__/4/2024-FPI45)_"~ dated 26.02.2024 on the above
noted subject whereby the Hon

'ble Tribtinal has directed the State Government to file.
status report of encroachments on Forest land. Vide your office [etter it was requested to

provide the detailed factual statys/ action taken report to.the Ministry at the earliest.

P

" In this regard, the desired information is en_gl@s‘eé for furth

er needful action as
may be required,

Encl. As sbave,

T TN




STATUS REPORT OF ENCROACHMENTS ON FOREST LAND.
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DEVELOPMENT CIRCLE
Sr. Name of RE / PF/ Area under Present non- | Whether Offence Action taken till date Present Status
No. Forest area | Unclassed | encroachment | forestry use of | Report issued or of the Case
where Forest in Hectares | the land under not Yes/Not
encroachment encrochment
is present
1. | Forest PF Total area is | AWholesale RFO, Project, | DFO, Research, Pinjore | Pending in
Complex, 0.440 Hectare | Tile Shop | Pinjore Complaint | vide letter no. 118 dt. 02-05- | Civil Court
Pinjore, Upper (1.088). named Tile | against the | 2022, 165 dt. 11-05-2022, | Kalka.
and Lower Bazaar has been | encroachment  to | 210 dt. 18-05-2022, 284 dt. | (CS/147/2022,
Colony. built by the | SHO, Pinjore vide | 24-05-2022, 307 dt. 27-05- | Harpreet Singh
encroachment leiter no. 18 dated | 2022 and 331 dt. 01-06- | VS, DFO,
in the | 19-05-2022, 2022, written to the Deputy | Research)
encroached Commissioner, Panchkula
area. to provide administrative
assistance and to depute
Duty Megistrate for
removing illegal
encroachment.
Rohtak Division
Name of forest RF/PF/ Area under Present non- Whether Offence
Sr. area where forestry use of - . . Present status of
No. | encroachment is Unclassed er_lcroachment the land under Report issued of not Action taken till date the case
Forest in Hectares Yes / No.
present encroachment
1 Bahu Akbarpurto | PF 0.12 Nill Yes FOR No. 014/0374 Dated Evidence in
Samar Gopalpur 28/07/2018 Environment
Road KM 3to 4 Court
R/side Kurukshetra

55
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Name of forest

Present non-

RF/PF/ Area under Whether Offence
Sr. area where forestry use of . . . Present status of
No. | encrcachment is Unclassed er?croachment the land under Report issued of not Action taken till date the case
Forest in Hectares Yes / No.
present encrocachment
2 Drain no. 8 PF 0.108 . Nill Yes FOR No. 001/0905 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
L/side imposed Fine RS
: 15000/-
3 Drain no. 8 PF 0.0896 Nill Yes FOR No. 002/0905 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
L/side imposed Fine RS
15000/-
4 Drain no. 8 PF 0.0177 Nill Yes FOR No. 003/0805 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
L/side imposed Fine RS
15000/-
5 Drainno. 8 PF 0.064 Nill Yes FOR No. 004/0505 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
R/side imposed Fine RS
15000/-
6 Drain no. 8 PF 0.0384 Nill Yes FOR No. 005/0905 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
R/side imposed Fine RS
15000/-
7 Drainno. 8 PF 0.092 Nill Yes FOR No. 006/0905 Dated Environment
Marodhi Pull to 25/12/2018 Court
Balamb pull Kurukshetra
R/side imposed Fine RS

15000/-




Name of forest

Present non-
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RF/PF/ Area under Whether Offence .
Sr. area where forestry use of . . . Present status.of
.| Unclassed encroachment Report issued of not Action taken till date
No. | encroachment is . the land under g the case
Forest in Hectares Yes / No.
present encroachment
8 Rohtak Sonipat PF 0.0021 Nil Yes FOR No 010/0385 Dated Evidence in
Road 23.12.2016 environment
Court
Kurukshetra
9 Rohtak Gohana PF 0.0292 Nil Yes FOR No 003/0384 Dated Evidence in
Road Km 14-15 23.01.2017 environment
R/side Court
Kurukshetra
10 | Bhutiya Minor PF 0.0253 Nil Yes FOR No 082/0350 Dated Action is being
Road km 0-3 15.02.2014 taken
L/side
Panipat Division
N f forest -
ame of fores RF / PF/ Area under Present non Whether Offence
Sr. area where forestry use of . - X Present status of
.| Unclassed encroachment Report issued of not Action taken till date
No. | encroachment is . the land under the case
Forest in Hectares Yes / No.
present encrocachment
1 Panipat Gohana PF 0.0072 Access path to Yes Under process Under process
road Km 5-6 right Dhaba
side
2 Panipat Gohana PF 0.0056 Access path to Yes Under process Under process
road Km 5-6 right Dhaba
side
3 Panipat Gohana PF 0.008 Access path to Yes Under process Under process
road Km 7-8 right Factory
side
4 Panipat Gohana PF 0.00675 Access path to Yes Under process Under process

road Km 7-8 right
side

Factory




1 31 Name of forest RF/PF/ Area under Present non- Whether Offence
Sr. area where forestry use of . . : Present status of
. | Unclassed encroachment Report issued of not Action taken till date
No. | encroachmentis . the land under the case
Forest in Hectares Yes / No.
present encroachment

5 Panipat Gohana PF 0.024 Access path to Yes Under process Under process
road Factory

6 Panipat Gohana PF 0.007 Access path to Yes Under process Under process
road Km 15-16 Washing Centre
left

7 Panipat Gehana PF 0.007 Access pathto | Yes Under process Under process
road Km 15-16 Washing Centre
left

8 Panipat Gohana PF 0.009775 Access path to Yes Under process Under process
road left side Factory

9 Bhalsi Minor RD | PF 0.002 Access path to Yes Under process Under process
5-6 right side Shop

10 | Bhalsi Mincr RD PF 0.004 Access path to Yes Under process Under process
5-6 right side Shop

11 | Bhalsi Minor RD | PF 0.0084 Access path to Yes Under process Under process
3-4 right side Shop

12 | Bhalsi Minor RD PF 0.0095 Access path to Yes Under process Under process
3-4 right side Shop '

13 - Bhalsi Minor RD PF 0.00875 Access path to Yes Under process | Under process
3-4 right side Shop

14 | Bhalsi Minor RD PF 0.0056 Access path to Yes Under process Under process
3-4 right side Shop

15 | Bhalsi Minor RD PF 0.0161 Access path to Yes Under process Under process
3-4 right side Shop

16 | Bhalsi MinorRD | PF 0.0072 Access path to Yes Under process Under process
3-4 right side Shop

Y7



Name of forest

Present non-

RF/PF/ Area under Whether Offence
Sr. area where forestry use of . . . Present status.of
.| Unclassed encroachment Report issued of not Action taken till date

No. | encroachment is . the land under the case

i Forest in Hectares Yes / No.
present encroachment

17 | Bhalsi Minor RD PF 0.0168 Access path to Yes Under process Under process
3-4 right side Shop

18 | Bhalsi Minor RD PF 0.016 Access path to Yes Under process Under process
3-4 right side Shop

19 | Bhalsi Minor RD PF 0.0145 Access path to Yes Under process Under process
3-4 right side Shop

20 | Bhalsi Minor RD PF 0.008775 Access path to Yes Under process Under process
3-4 right side Shop

21 | Gawalra P/L Sec.38 4.8386 Agricultural Yes Environment Court Environment
Sec.38 Court

22 | Samalkha to PF 0.0024 Access path to Yes Environment Court Environment
Beholi Road Km 1 Farm Land Court
to 2 R/Side

23 | Samalkha to PF 0.0032 Access path to Yes Environment Court Environment
Hathwala Road Electric Pole Court
KmOto2 L&R

24 | Nimbari to Bapoli | PF 0.00765 Access path to Yes Under Process Under Process
Road Factory

25 | Nimbari to Bapoli | PF 0.0109 Access path to Yes Under Process Under Process
Road Factory

26 | Bhapra to Garhi PF 0.0015 Access path to Yes Under Process Under Process
Chajju Road Shop

27 | G.TRoadto PF 0.0055 Access path to Yes Under Process Under Process
Mahawati Road Factory
km2to3

28 | Samalkha to PF 0.027 Access path to Yes Under Process Under Process

Chulkana Road
km2to3

Dharam Kanta

132
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Name of forest

Present non-

RF / PF/ Area under Whether Offence
Sr. area where forestry use of . . . Present status of
.| Unclassed encroachment Report issued of not Action taken till date
No. | encroachmentis . the land under the case
Forest in Hectares Yes / No.
present encroachment

29 | Samalkha to PF 0.0048 Access path to Yes Under Process Under Process
Chulkana Road Wine Factory
km2to3

30 | Samalkhato PF 0.0097 Access path to Yes Under Process Under Process
Chulkana Road Private School
km2to3

31 | Nimbarito Bapoli | PF 0.0084 Access pathto ~ Yes Under Process Under Process
Road Factory

32 | Nimbarito Bapoli | PF 0.0094 Access path to Yes Under Process Under Process
Road Factory

33 | G.TRoadto PF 0.0175 Access path to Yes Under Process Under Process
Jhattipur Road Factory

34 | G.TRoadto PF 0.0035 Access path to Yes Under Process Under Process
Jhattipur Road Factory

35 | Kiwana to Mandi | PF 0.0075 Access path to Yes Under Process Under Process
Road Factory

36 | Kiwanato Mandi | PF 0.011 Access path to Yes Under Process Under Process
Road Dhaba

37 | Kiwanate Mandi | PF 0.0035 Access path to Yes Under Process Under Process
Reoad Factory

38 | Nimbarito Bapali | PF 0.0096 Access path to Yes Under Process Under Process
Road Factory

39 | Nimbari to Bapoli | PF 0.0045 Access path to Yes Under Process Under Process
Road Factory

40 | Nimbari to Bapoli | PF 0.01045 Access path to Yes Under Process Under Process
Road Factory

41 | Nimbarito Bapoli | PF 0.0072 Access path to Yes Under Process Under Process

Road

Dharam Kanta




Name of forest

Present non-

RF / PF / Area under Whether Offence
Sr. area where forestry use of . < . Present status.of
. | Unclassed encroachment Report issued of not Action taken till date
Na. | encroachment is . the land under the case
Forest in Hectares Yes / No.
present encroachment

42 | G.T.Roadto PF 0.004 Access path to Yes Under Process Under Process
Jhattipur Road Factory
kmOtol

43 | G.T.Roadto PF 0.00325 Access path to Yes Under Process Under Process
Jhattipur Road Factory
kmOtol

44 | Nimbari to Bapoli | PF 0.0048 Access path to Yes Under Process Under Process
Road Factory

45 | Nimbari to Bapoli | PF 0.0076 Access path to Yes Under Process Under Process
Road Factory

46 | G.T, Road to PE 0.0065 Access path to Yes Under Process Under Process
Jhattipur Road Factory
kmQtol

47 | Samalkha to PF 0.00552 Access path to Yes Under Process Under Process
lsrana Road Factory

48 | Nimbari to Bapoli | PF 0.0027 Access path to Yes Under Process Under Process
Road ' Poltry Farm

49 | Nimbari to Bapoli | PF 0.0091 Access path to Yes Under Process Under Process
Road Factory

50 | Nimbarito Bapoli | PF 0.00805 Access path to Yes Under Process Under Process
Road Factory

51 | Bapolito Dadola | PF 0.00387 Access path to Yes Under Process Under Process
Road Factory

52 | Bapolito Dadola | PF 0.0035 Access path to Yes Under Process Under Process
Road Factory '

53 | Nimbari to Bapoli | PF 0.0225 Access path to Yes Under Process Under Process
Road Dharam Kanta

54 | Bapolito Dadola | PF 0.00138 Access path to Yes Under Process Under Process

Road

Factory

134
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Name of forest

Present non-

RF/ PF/ Area under Whether Offence
Sr. area where forestry use of . . . Present status of
.| Unclassed encroachment Report issued of not Action taken till date
No. | encroachment is . the land under the case
Forest in Hectares Yes / No.
present encroachment

55 | Nimbari to Bapoli | PF 0.01125 Access path to Yes Under Process Under Process
Road Dharam Kanta

56 | Bapolito Goyala | PF 0.00125 Access path to Yes Under Process Under Process
Khera Road Marriage Place

57 | Nimbarito Bapoli | PF 0.009 Access path to Yes Under Process Under Process
Road Shop

58 | Nimbarito Bapaoli | PF 0.0124 Access path to Yes Under Process Under Process
Road Dharam Kanta

59 | Bapolito Goyala | PF 0.00427 Access path to Yes Under Process Under Process
Khera Road Factory

60 | Nimbari to Bapoli | PF 0.01317 Access path to Yes Under Process Under Process
Road Factory

61 | Samalkhato PF 0.0024 Access path to Yes Under Process Under Process
Beholi Road UHBVN

62 | Nimbarito Bapoli | PF 0.0106 Access path to Yes Under Process Under Process
Road AfU Colony

63 | Samalkhato PF 0.0115 Access path to Yes Under Process Under Process
Hathwala Road Private School
KmQOto2L&R

64 | Samalkhato PF 0.0112 Access path to Yes Under Process Under Process
Hathwala Road Private School
KmOto2L&R

¥



Karnal Division

Name of forest

Present non-
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RF/PF/ Area under Whether Offence
sr. area where forestry use of . . . Present status of
No. | encroachment is Unclassed en?croachment the land under Report issued of not Action taken till date the case
Forest in Hectares Yes / No.
present encroachment
1 Jarifabad Link PF 0.2100 Ha. Agriculture Land | Yes 32/307 Environment
Drain {Shahpur to 18.04.2021 Court Case
Jarifabad L/Side) Kurukshetra Next
Date 30.04.2024
2 Jarifabad Link PF 0.0662Ha. Agriculture Land | Yes 37/307 Environment
Drain (Shahpur to 27.04.2022 Court Case
Jarifabad L/Side) : Kurukshetra Next
Date 30.04.2024
3 Karnal Assandh PF 0.0153 Ha. Access Yes 026/0309 Environment
Road KM 17-18 13.02.2023 Court Case
L/Side Kurukshetra Next
Date 01.05.2024
4 Karnal Assandh PF 0.0104 Ha. Access Yes 024/0309 Environment
Road KM 11-13 19.11.2022 Court Casée
R/Side Kurukshetra Next
Date 14.05.2024
5 | Karnal Assandh PF 0.008 Ha. Access Yes 023/0309 Environment
Road KM 11-13 18.11.2022 Court Case
R/Side Kurukshetra Next
Date 25.04.2024
6 Karnal Assandh PF 0.008 Ha. Access Yes 022/0309 Environment
Road KM 11-13 18.11.2022 Court Case
R/Side Kurukshetra Next
Date 16.04.2024
7 Karnal Assandh PF 0.0255 Ha. Access Yes 021/0309 Environment
Road KM 11-13 8.11.2022 Court Case
L/Side Kurukshetra Next
Date 20.04.2024

¢ 7
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Name of forest

Present non-

RF/PF/ Area under Whether Offence
Sr. area where forestry use of . . . Present status of
.| Unclassed encroachment Report issued of not Action taken till date
No. | encroachment is . the land under the case
Forest in Hectares Yes / No.
present encroachment

8 Karnal Assandh PF 0.0046 Ha. Access Yes 020/0309 Environment
Road KM 11-13 08.11.2022 Court Case
L/Side Kurukshetra Next

Date 05.04.2024

9 Kachwa to PF 0.0344 Ha. Bijli Line/Poll Yes 019/0331 Environment
Jatpura Road KM 25.08.2023 Court Case
0-1 L/Side Kurukshetra

10 | G.T. Road KM P.F 0.0144 Ha. Access Yes 15/325 PC-58/2021
143-144 29.12.2019

11 | G.T. Road KM P.F 0.0294 Access Yes 35/326 PC-55/2021
144-145 29.12.2019

12 | G.T. Road KM P.F 0.0285Ha. Access Yes 37/326 PC-57/2021
132-33 30.12.2019

13 | G.T. Road KM P.F 0.0350 Ha. Access Yes 38/326 PC-73/2021
134-35 30.12.2019

14 | G.T. Road KM P.F 0.078 Ha. Access Yes 39/326 PC-74/2021
135-136 30.12.2019

15 | G.T. Road KM P.F 0.0525 Ha. Access Yes 40/326 PC-61/2021
136-137 L/S 30.12.2019

16 | G.T. Road KM P.F 0.0360 Ha. Access Yes 41/326 PC-62/2021
136-137 L/S 30.12.2019

17 | G.T. Road KM P.F 0.0572 Ha. Access Yes 42/326 PC-72/2021
136-137 L/S 31.12.2019

18 | G.T. Road KM P.F 0.0324 Ha. Access Yes 44/326 PC-63/2021
134-135 R/S 01.01.2020

19 | G.T. Road KM P.F 0.0640 Ha. Access Yes 45/326 PC-59/2021
135-136 R/S 01.01.2020

10
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Name of forest

Present non-
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59

RF/PF/ Area under Whether Offence
Sr. area where forestry use of X . . Present status-of
. | Unclassed encroachment Report issued of not Action taken till date
No. | encroachment is . the land under the case
Forest in Hectares Yes / No.
present encroachment

20 | G.T. Road KM P.F 0.0385 Ha. Access Yes 12/324 PC -64/2021
146-147 L/S 01.01.2020

21 | G.T. Road KM P.F 0.0720 Ha. Access Yes 13/324 PC-65/2021
148-149 L/s 01.01.2020

22 | G.T. Road KM P.F 0.0364 Ha. Access Yes 14/324 PC - 66/2021
149-150 L/S 01.01.2020

23 | G.T. Road KM P.F 0.0459 Ha. Access Yes 15/324 PC -53/2021
149-150 L/S 01.01.2020

24 | G.T. Road KM P.F 0.256 Ha. Access Yes 16/324 PC-71/2021
151-152 R/S 01.01.2020

25 | G.T. Road KM P.F 0.0868 Ha. Access Yes 17/324 PC-69/2021
151-152 R/S 01.01.2020

26 | G.T. Road KM P.F 0.0144 Ha. Access Yes 18/324 PC-68/2021
148-150 R/S 01.01.2020

27 | G.T. Road KM P.F 0.0210 Ha. Access Yes 19/324 PC67/2021
149-150 R/S 02.01.2020

28 | G:T. Road KM P.F 0.0440 Ha. Access Yes 20/324 PC-70/2021
149-150 R/S 02.01.2020

29 | G.T. Road KM P.F 0.0208 Ha. Access Yes 21/324 PC-56/2021
148- 149 R/S 02.01.2020

11
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Fatehabad Division

Sr. | Name of Forest | RF/ PF/ Area Under Present non- Whether | Action taken till Present
No. | Area where Unclassified | encroachment | forestry use of the | Offence | date Status
encroachment is | Forest in Hectares land under Report
present encroachment issued or
not
YES/NO
1 Fatehabad Ratia Protected 230Sq. M The department land | YES PC Case is Filed Case is pending
Road KM 03 to 04, | Forest has been finalized. before Environment | before Hon'ble
R/Side Court Kurukshetra Court
2 Munshiwala Protected 375Sq. M A tubewell has been | YES PC Case is Filed | Caseis pending
Minor RD 04 to Forest installed on the before Environment | before Hon'ble

06, L/Side

department's land
and a room has been
constructed

Court Kurukshetra

Court

12
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Dadri Division

Sr. No. Name of RF/ PE/ Area Under | Present non- Whether | Action taken till | Present
Forest Area Unclassified | encroachment | forestry use of | Offence date Status
where Forest in Hectares the land under | Report
encroachment encroachment |issued or
is present not

YES/NO
1 Naurangabass RF 2.391 Non Forestry No Fresh instruction | Nil
RF (Agriculture and issued to Range
Government Forest officer for
Primary School) removal of
encroachment.
Bhiwani Division
Sr. Name of Forest RF/ PF/ Area Under |Present non- Whether | Action taken till | Present
No. | Area where Unclassified | encroachment | forestry use of | Offence | date Status
encroachment is Forest in Hectares the land under | Report
present encroachment | issued or
not
YES/NO
1 Haluwas Mr. PF 0.226314 Nil Yes FOR. No. 002/0681 | Evidence in
Dated. 09.12.2019 | environment
Kurukshetra

13
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Sr. Name of Forest RF/ PF/ Area Under Present non- Whether | Action taken till | Present
No. | Area where Unclassified | encroachment | forestry use of | Offence date Status
encroachment is Forest in Hectares the land under | Report
present encroachment | issued or
not
YES/NO
2 Dhanana to Sisar- PF 0.0061 Nil Yes FOR. No. 043/0685 | Evidence in
Badesra Road Dated. 23.06.2021 | environment
Kurukshetra
3 Bhiwani-Meham PF 0.15 Nil Yes FOR. No. 008/0735 | PCis being
Road Km 08-09 R/S Dated. 10.08.2023 | prepared.
4 Bhiwani-Meham PF 0.15 Nil Yes FOR. No. 011/0735 | PCis being
Road Km 08-09 R/S Dated. 07.11.2023 | prepared.
5 Delhi-Hisar Road Km PF 0.0388 Nil Yes FOR. No. 054/0680 | PC s being
116-117 Dated. 11.08.2023, | prepared.
6 Tosham UCF 11.73 Nil Yes CWP 11649, 11827 | Pending

& 11818 of 2014
esa fnukad 24-08-
2015 dks ekuuh;
mPp U;;ky; tkjk
Status Quo ds
vkns'k gSA

14
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Sr. Name of Forest RF/ PF/ Area Under | Present non- Whether | Action taken till | Present
No. | Area where Unclassified | encroachment | forestry use of | Offence date Status °
encroachment is Forest in Hectares the land under | Report
present encroachment |issued or
not
YES/NO
7 Tosham UCF 5.2 Nil Yes dCtk NgMokus Pending
gsrw mik;qDr]
fHkokuh }kjk
M;wVh eftLVasV
fu;gqDr fd;k ggvk
gSA
8 Tosham PF 0.50 Nil Yes dCtk NgMokus Pending
gsrw PP Act 1971
ds rgr SDM _
Tosham ds U;k;ky;
esa dsl nk;j fd;k
gqvk gSA
9 gkalh& fHkokuh IM+d | PF 0.02 Nil Yes For No. 009/0707 Evidence in
fd0ehO ck;s rjQA dated 31.01.2022 | Environment
Kurukshetra
10 cokuh [ksMk Is PF 0.01 Nil Yes For No. 008/0707 Evidence in
rks'kke IM+d fd0ehO dated 28.1.2021 environment
Kurukshetra

15
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A\~

11 [kkud UCF 0.1785 Nil Yes For No. 069/0707 Evidence in

dated 24.02.2022 | environment
Kurukshetra

12 Loharu UCF 53.5725 Nil Yes Court Case in Civil | Arguments for
Court Loharu Stay Application

Sr. Name of Forest RF/ PF/ Area Under Present non- Whether | Action taken till | Present

No. | Area where Unclassified | encroachment | forestry use of | Offence date Status

encroachment is Forest in Hectares the land under | Report
present encroachment | issued or
not
YES/NO

13 Bairan UCF 0.6125 Nil No Nil Nil

14 Bisalwas UCF 0.495 Nil Yes Court Case in Civil | Arguments for
Court Loharu Stay Application

15 Nakipur UCF 10.545 Nil Yes Court Case in Civil | Arguments for
Court Loharu Stay Application

16 Akbarpur UCF 2.8175 Nil Yes Court Case in Civil | Plaintiff Evidencs
Court Loharu

17 Loharu RF 1 Nil Yes SDM Court Possession
Loharu Proceedings

18 Hisar Miran Road PF 0.0608 Nil Yes For No. 090/0708 | Evidence in
dated 21.12.2023 | environment

Kurukshetra

16



19 Tosham Behal PF 0.014 Nil Yes For No. 087/0710 | Evidence in |44
Road dated 25.12.2023 | environmernit
Kurukshetra
20 Hisar Rajgarh Road PF 0.001 Nil Yes For No. 052/0717 | Encroachment
dated 07.02.2024 | removed.
Sirsa Division
Sr. No. Name of RF/ PF/ Area Under Present non- Whether | Action taken till | Present
Forest Area Unclassified | encroachment | forestry use of | Offence date Status
where Forest in Hectares the land under | Report
encroachment encroachment issued or
is present not
YES/NO s
BMB Canal Rd PF Yes Pending is
1 440-446R/Side 0.365 Nil FOR No. 059/0856 | Environment
' 1 'Dated 05-10-2020 | Court,
Kurukshetra
Pending is
BMB Canal Rd ) FOR NO 060/0856 | Environment
2 440-446R/Side PF 0.395 Nil Yes | Dated 05-10-2020 | Court, ;
: Kurukshetra —
Pending 18
BMB Canal RD . FOR NO.061/0856 Environment
3 432-434R/Side PF 0.131 Nil Yes | Dated20-11-2020 | Court
Kurukshetra
: . FOR NO. 099/0860 | Pending is
Dabwali to Rania .
4 Road km 7- PF 0.023 Nil Yes | D8ted 30-06-2022 g‘;‘t’lﬁ"m"m
8R/side Kurnukshetra

17
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Pending is
Kalanwali- . FOR NO.007/0885 Environment
3 Dabwali road PF 1.026 Nil Yes Dated 12-07-2017 | Court
Kurukshetra
FOR NO. g"n‘.ﬁ“g 15
6 DHS road km PF 1.09 Nil Yes 076/0871Dated nvironment
14/09/2020 Court
Kurukshetra
Sr. No. Name of RF/ PF/ Area Under Present non- Whether | Action taken till | Present
Forest Area Unclassified | encroachment | forestry use of | Offence date Status
where Forest in Hectares the land under | Report
encroachment encroachment issued or
is present not
YES/NO
i . Pending is
Sirsa to Rania .
) FOR NO . 014/0873 | Environment
7 E;);%iﬂn 18to 19 Pr 0.14 Nil Yes Dated 08-01-2027 Court
1 Kurukshetra
Pending is
Banmandori . FOR NO. 065/0863 | Environment
8 Distry PF 0.0238 Nil Yes | Dated 16/11/2018 | Court
Kurukshetra
Hisar Division
Sr. No. Name of RF/ PF/ Area Under Present non- Whether | Action taken till | Present
Forest Area Unclassified | encroachment | forestry use of | Offence date Status
where Forest in Hectares the land under | Report
encroachment encroachment |issued or
is present not
YES/NO

18




Chaudhriwas- Case Submitted to Case Is Pending —I 46
1 Gorchi Road Km PF 0.0289 Ha. eyck iIM+k gSA Yes Environment Court Next Date 15-07-
1.8-2.07 R/Side Kurukshetra 2024
Chaudhriwas- Case Submitted to Case is Pending
2 Gorchi Road Km PF 0.0307 Ha. eyck iIM+k gSA Yes Environment Court Next Date 15-07-
2.7-3. R/Side Kurukshetra 2024
Chaudhriwas- Case Submitted to Case is Pending
3 Gorchi Road Km PF 0.0285 Ha. eyck iM+k gSA Yes Environment Court Next Date 15-07-
3.5-4. L/Side Kurukshetra 2024
Sr. No. Name of RE/ PF/ Area Under | Present non- Whether | Action taken till | Present
Forest Area Unclassified | encroachment | forestry use of | Offence date Status
where Forest in Hectares the land under | Report
encroachment encroachment | issued or
is present " | not
YES/NO
Chaudhriwas- Case Submitted to Case is Pending
4 Gorchi Road Km 3-4 PF 0.0286 Ha. eyck iIM+k gSA Yes Environment Court Next Date 15-07-
L/Side Kurukshetra 2024
Chaudhriwas- Case Submitted to Case is Pending \"\3
5 Gorchi Road Km PF 0.0172 Ha. eyck iM+k gSA Yes Environment Court Next Date 15-07-
2.5-3.2 L/Side Kurukshetra 2024
Hisar Bypass Road Case Submitted to Case is Pending
6 . PF 0.0182 Ha. eyck iM+k gSA Yes Environment Court Next Date 02-05-
Km 176-177 L/Side
Kurukshetra 2024
Hisar Bypass Road Case Submitted to Case is Pending
7 Km 176177 L/Side PF 0.0737 Ha eyck iM+k gSA Yes Environment Court Next Date 02-04-
Kurukshetra 2024
. Notice is Issued on
8 Balsamand Branch of 0.0156 Ha. 4 No. Rain Shelter Yes Issued The Notice 12-02-2024 and

RD 85-98 R/Side

Huts

29-02-2024
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147 Nuh Division
N £ ¢ Whether
A:me oh ores RF/PF/ Area under Present non-forestry use Offence P ¢ Stat f
Sr.No. ca wh ere ti Unclassed encrochment in of the land under Report Action Taken till date tl:‘ esent status o
encrochment is Forest Hectares encrochment issued or not ¢ case
present Yes/No
1 | Kameda bundh PF 2100 sq m yes yes PCNo.8FPI201920 | poncimgin SEC.
s PC No.2,3.4,5,6,7,8,9 FPJ | Demolished in
2 Ferozepur jhirka PF 6400 sqm no yes 2020-21 2023.24
N £ " Whether
Aame Oh ores RE/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. rea wh ere ti Unclassed encrochment in of the land under Report Action Taken till date tl:e scal;e 50
encrochiment 1s Forest Hectares encrochment issued or not
present Yes/No
] PC No. 29,39 FPJ 2020- Demoeolished in
3 Biwan PF 200 sq m no yes 21 2023-24
4 | Biwan PF 304 sqm yes yes PC No. 6,7 FPJ 202122 Iéf)’il‘i;“g in SEC.
) Demolished after notice
5 | Maholi PF 9500 sq m no no in 2023-24 i
. Demolished after notice
6 Gysaniabas PF 6000 sqm no no 0 2023.24 -
FOR No. (93/0546,
7 Kolgaon PF 290 sqm yes yes 094/0546, 095/0546, Pending
2023-24
g Saimirbas PF 100 sq m yes yes ng No. 096/0546 2023- Pending
FOR No. 67/25, 68/25, ]
9 Reegarh PF 200 sqm yes yes 7 202324 Pending
10 | Ferozepur jhirka PF 190 sqm yes yes gg)z%_l;z 71122, 78/22 Pending
Nalhar Prosecution case 3 N of | Pending in Special
11 PF 0.0045 Hut Yes 2020-21 Environment Court
Faridabad
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GA Road KM 53-54

Prosecution case 3 N of

Pending in Special 1

148

St

12 | L/Side PF 0.0050 Rasta Yes 2020-21 Environment Court
Faridabad
GA Road KM 53-54 Prosecution case 4 N of | Pending in Special
13 L/Side PF 0.0054 Rasta Yes 2020-21 Environment Court
Faridabad
GA Road KM 53-54 Prosecution case 5 N of | Pending in Special
14 | L/Side PF 0.0040 Rasta Yes 2020-21 Environment Court
Faridabad
GA Road KM 53-54 Prosecution case 6 N of | Pending in Special
15 L/Side PF 0.0040 Rasta Yes 2020-21 Environment Court
: Faridabad
Whether
i:me of forest RE/PE/ Area under Present non-forestry use Offence
Sr.No. ea where Unclassed encrochment in of the land under Report Action Taken till date Present Status of
encrochment is . P the case
Forest Hectares encrochment issued or not
present Yes/No
GA Road KM 53-54 Prosecution case 7 N of | Pending in Special
16 | L/Side PF 0.0042 Rasta Yes 2020-21 Environment Court
Faridabad
GA Road KM 50-51 Prosecution case 11 N of | Pending in Special
17 L/Side PF 0.0968 Rasta Yes 2020-21 Environment Court
Faridabad
Hodal-Nuh Road Prosecution case 1 N of | Pending in Special
18 Km to30to3] PF 0.0180 Rasta Yes 2018-19 Environment Court
L/side Faridabad
K.ot Nuh Road to Prosecution case I N of | Pending in Special
19 | Ujina Road PF 0.0474 Rasta Yes 2019-20 Environment Court
Faridabad
: Prosecution case 9 N of | Pending in Special
20 | GARoad KM 35 to PF Rasta Yes 2019-20 Environment Court
36 L/side Faridabad
FOR No. 068/0541 Prosecution case
21 zg%/f:i‘é‘;d KM 35 to PF 0.0224 Rasta Yes under process
Prosecution case 18 N of | Pending in Special
22 | PSR Road KM 51 to PF 0.0525 Rasta Yes 2019-20 Environment Court
52 R/Side Faridabad
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Prosecution case 39 N of | Pending in Special
23 PSR Road KM 49 to PF 0.0490 Rasta Yes 2023-24 Environment Court
50 R/side Faridabad
0 IS)ISII{U 1; % ae d KM 50 to - 0.0600 Rasta Yes FOR No. 082/0543 E;c&iic;;;cégsc;ase
Prosecution case 17 N of | Pending in Special
25 PSR Road KM 37 to PF 0.0189 Rasta Yes 2019-20 Environment Court
38 R/side Faridabad
Prosecution case 21 N of | Pending in Special
26 PF 0.0110 Rasta Yes 2023-24 Environment Court
PSR Road _ Faridabad
£ Whether
ﬁ:;:e“?he::“t RF/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
Forest Hectares encrochment issued or not
present Yes/No
Prosecution case 12 N of | Pending in Special
27 PF 0.0042 Rasta Yes 2023-24 Environment Court
PSR Road Faridabad
Prosecution case 18 N of | Pending in Special
28 PF 0.0072 Rasta Yes 2023-24 Environment Court
PSR Road Faridabad
Prosecution case 17 N of | Pending in Special
29 PF 0.0077 Rasta Yes 2023-24 Environment Court
PSR Road Faridabad
Prosecution case 03 N of | Pending in Special
30 Tauru-Pataudi Road PF 0.0170 Rasta Yes 2021-22 Environment Court
KM 4-5 R/side Faridabad
Dhidhara-Jorashi Prosecution case 37 N of | Pending in Special
31 Road KM 6-7 R/side PF 0.0080 Rasta Yes 2023-24 Environment Court
Faridabad
MES Road Km 5-6 Prosecution case 34 N of | Pending in Special
32 L/Side PF 0.0099 Rasta Yes 2023-24 Environment Court
Faridabad
Tauru-Pataudi Road Prosecution case 40 N of | Pending in Special
33 KM 6-7 L/side PF 0.0054 Rasta Yes 2023-24 Environment Court

Faridabad
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Dalawas Approach

FOR NO. 043/09

Prosecution case 1

50

LE

34 | Road PF 0.0025 Rasta Yes under process -
Jalapur Sohna vfrdze.k eqDr djus Notice issued to the
Encroachers
gsrq M;wVh
a .
35 PF 0.4800 Receantly Encroachment No eftLV sV fuzq Dr
Dectected in Demarcation dJOkUS Ck_IS
dk;Zokgh dh tk jgh
gSA
Mohmmadpur Ahir virdze.k eq Dr djus Notice issued to the
Encroachers
gsrg M;wVh
a .
16 PF 1.8200 Receantly .Encroachme-:nt No eft LvasV ]_cU;q Dr
Dectected in Demarcation djokus ckjs
dk;Zokgh dh tk jgh
gSA
Name of forest. Whether
Area where REF/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken ftill date
encrochment is . the case
Forest Hectares encrochment issued or not
present Yes/No
Gangani Sarai vfrdze.k eqDr djus Notice issued to the
Encroachers
gsrg M;wVh
a .
37 PF 3 2000 Receantly Encroachment No eft LvasV 'l.:uzq Dr
Dectected in Demarcation djokus ckjs
dk;Zokgh dh tk jgh
gSA
Bhango vfrdze.k eqDr djus Notice issued to the
. Encroachers
18 PF 0.2000 Receantly Encroachment No gsrq M;wVh
' Dectected in Demarcation eftLVasV fu;qDr
djokus ckjs
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dk;Zokgh dh tk jgh
gSA

39

Kota Khandewla

PF

4.6000

Receantly Encroachment
Dectected in Demarcation

vfrdze.k eqDr djus
gsrq M;wVh
eftLvasV fu;qDr
djokus ckjs
dk;Zokgh dh tk jgh
gSA

Notice issued to the
Encroachers

40

Chahlka

PF

3.5000

Receantly Encroachment
Dectected in Demarcation

No

vfrdze.k eqDr djus
gsrgq M;wVh
eftLvasV fu;qDr
djokus ckjs
dk;Zokgh dh tk jgh
gSA

Notice issued to the
Encroachers

41

Khori Kalan

Aravali
Plantation

0.6694

Receantly Encroachment
Dectected in Demarcation

Yes

vfrdze.k eqDr djus
gsrq M;wVh
eftLvVasV fu;qDr
djokus ckjs
dk;Zokgh dh tk jgh
gSA

Notice issued to the
Encroachers
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Rewari Division

Name of forest Whether
Area where RE/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
Forest Hectares encrochment issued or not
present
_ Yes/No
. Pending in
1. gﬁﬁﬁ h{?gf'dgd' PF 0.041 - Yes 55311;20715996/126 Dated Environmental
’ Court, Faridabad
. Pending in
2. g:?g—N;gﬁg Rd. PF 0.03 - Yes 11)91} 01;1/02'001192/0646 Dated Environmental
’ Court, Faridabad
Pending in
3, g’_“f‘“t Bundh Km PF 0.025 : Yes ?g}ggg&?’ 0666 Dated | g+ onmental
Court, Faridabad
Rewari- Pending in
4. | Mahendragarh Rd. PF 0.009 ] Yes ?7511;?2'00251” 0661 Dated | g vironmental
Km 8-9, L/Side Court, Fanidabad
Pending in
Kund-Behror Rd. DR No. 005/0662 Dated .
5. Km 0-1, R/Side PF 0.0065 - Yes 04/03/2022 Env1r0nmﬁ?nta1
Court, Faridabad
Pending in
Basdudha App. Rd. DR No. 007/0662 Dated .

6. . PF 0.003 - Yes Environmental
Km 0-1, R/Side 04/03/2022 Court, Faridabad
Rewari- Pending in

7. | Mahendragarh Rd. PF 0.0231 ] Yes ?91}01;/"2'002%3/ 0665 Dated | ¢ v onmental
Km 27-28, R/Side Court, Faridabad
Rewari- Pending in

8. | Mahendragarh Rd. PF 0.035 ; Yes ?51’;01;20%824/ 0665 Dated | g i onmental
Km 20-21, R/Side _ Court, Faridabad
Kalka-Mandhiya DR No. 078/0672 Dated | Encroachment not

9 | Rd. Km 1.3, R/Side PF 0.013 - Yes 21/08/2023 Removed

10 Rewari-Garhi Bolni PF 0.0056 i Yes DR No, 083/0672 Dated | Encroachment not

Rd. Km 4-5, L/Side

18/12/2023

Removed

25
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N f forest Whether
A:::;e ohe():es RE/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. where Unclassed encrochment in of the land under Report Action Taken till date nt Status o
encrochment is ; . the case
Forest Hectares encrochment issued or not
present
Yes/No
Mohdinpur-

11 | Nainsukhpura Rd. PF 0.115 - Yes | DN Bo COB/117 Duted | Bncroachment not
Km 0-3, L/Side ove
Mundi-Govindpuri DR No. 036/0674 Dated | Encroachment not

12 | Rd. Km 0-1, L/Side PF 0.0072 - Yes 04/09/2023 Removed
Mundi-Govindpuri DR No. 047/0674 Dated | Encroachment not

13" | Rd. Km 0-1, R/Side PE 0.012 - Yes | 55/12/2003 Removed
Dharuhera-

14 Nandrampur Bass PF 0.0225 - Yes 53}11?'5’2'028321”39 Dated Encroacl:lment not
Rd. Lm 0-2, L/Side ermove
PSR Rd. Km 65-66, DR No. 9057/141 Dated | Encroachment not

15| Lside PF 0.05 | Yes | 2510712023 Removed

. Pending in
16 Iéj::r?g:ﬂamaul Rd. PF 0.0055 - Yes OD:ZI;OI;IBO%?MI 45 Dated Environmental
Court, Faridabad
. . . Pending in
17 Rewari-Garhi Bolni PF 0.0117 ) Yes DR No. 6876/119 Dated Environmental

Rd. Km 5-6 R/Side

09/10/2022

Court, Faridabad
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Mahendergarh Division

Name of forest Whether
RE/PE/ Area under Present non-forestry use Offence
Sr.No. ?:::ozvl:l:::‘; tis Unclassed encrochment in of the land under Report Action Taken till date fl::sc:ll;:a Status of
Forest Hectares encrochment issued or not
present
Yes/No

Sihma to Kanina 014/0593 dated 13-10-

1| Road Km. 20-21 - 49 m3 - Yes 2021 -
Sihma to Kanina 013/0593 dated 13-10-

2 | Road Km. 20-21 - 64 m3 - Yes 2021 -
Sihma to Kanina 012/0593 dated 13-10-

3 | Road Km. 20-21 - 39 m3 - Yes 2021 -
Sihma to Kanina 015/0593 dated 13-10-

4 | Road Km. 20-21 - 94.5 m3 - Yes 2021 -
Mahendergarh- 021/0588 dated

5 Kanina road km 3-4 - 8.43 m3 - Yes 29/09/2021 -
L/Side
Rata Dist. Km 4-5 050/0600 Dated 27-11-

6 | L/R Side - 702M3 - Yes 2021 -
Shima- Kanina Road 095/0602 dated 17-05-

7 | Km. 21-22 L/Side - 5m3 - Yes 2021 -
M/Garh Kanina 096/0602 dated 17-05-

3 Road Km. 13-14 - 24 m3 - Yes 2021 -
L/Side
Shima- Kanina Road 097/0602 dated 17-05-

9 | Km. 19-20 L/Side - 64 m3 - Yes 2021 -
Shima- Kanina Road 098/0602 dated 17-05-

10| Km. 28-29 L/Side - 80 m3 - Yes 2021 -
Shima- Kanina Road 099/0602 dated 17-05-

11| gm, 19-20 L/Side - 18 m3 - Yes 2021 -
Shima- Kanina Road 018/0604 dated 17-05-

12 - 21 m3 - Yes 2021 -

Km. 20-21 L/Side

27
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N f forest Whether
A:::‘e ohe:: s RE/PFE/ Area under Present non-forestry use Offence Present Status of
Sr.No. v . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
Forest Hectares encrochment issued or not

present Yes/No
M/Garh Kanina 064/0602 dated 02-11-

13 | Road Km. 13-14 - 73.36 m3 - Yes 2020 -
M/Garh Kanina 065/0602 dated 02-11-

14 [ Road Km. 9-10 - 80.69 m3 - Yes 2020 -
Buchawas Pathera 066/0602 dated 03-11-

15 | road Km. 0-1 - 48.38 m3 - Yes 2020 -
Buchawas Pathera 069/0602 dated 07-11-

16 | road Km.2-3 - 36.34 m3 - Yes 2020 -
M/Garh Kanina 067/0602 dated 03-11-

17} Road Km. 13-14 - 26.41 m3 - Yes 2020 -
M.garh to Satnali 066/0616 dated 05-09-

18 | 10ad, km 9-10 R/S - 544 m3 - Yes 2020 -
M.garh to Satnali 033/0610 dated 12-07-

19 road km - 180 m3 - YeS 2020 -

20 Kanina - 20.5 m3 - Yes 085/0608 dated 08-02-2024 -

21 | Salimabad - 804 Sqm - Yes 068/0588 dated 28-01-2024 _

28
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Gurugram Division

Name of forest Whether
Area where RE/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
Forest Hectares encrochment issued or not
present Yes/No
Khuntpuri App.
1 Road Km 1-2 L/Side PF 0.008 Yes Yes Notice issued
(PF) Notice issued
2 PSR Road PF 0.005 Yes Yes Notice issued ‘Notice issued
Ishaki App. Road
3 KM 0 to tail L/R PF 0.0468 Yes Yes Notice issued
Side Notice issued
RF 178 Yes Ves Notice issued & Issued Demarcation
4 Sohna RF ’ letter of Demarcation pending
Case No. COMA-
Yes, Chalked .
DRNo. | PC No. 2H/2020-21 has tlgzlg{s(ggn{;l‘;“der
5 Sarbasirpur RF RF 0.658 Yes 22930/230 | already been filed in .
; SEC Faridabad and
dated Hon'ble SEC Faridabad d d
05.02.2020 next date fixed for
T 15.07.2024

23
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Faridabad Division

Name of forest Whether
Area where RF/PF/ Area under Present non-forestry Offence Present Status
Sr.No. . Unclassed | encrochmentin | use of the land under Report Action Taken till date
encrochment is . of the case
present Forest Hectares encrochment issued or
not Yes/No
Devender Gupta PF 0.042 Yes Yes 26.12.2018 Case sumitted in
Sfo Lala Rattan, Environment
1 Village Machgar Court. Case
decided on dated
09.12.2019 Fine
20000/-
Giri raj S/o PF 0. 0158 Yes Yes 23.11.2018 Case sumitted in
Sukhan Lal, Environment
9 Village Machgar Court. Case
decided on dated
09.12.2019 Fine
20000/ 10 trees
Shyam Lal Baisla, PF 0.0044 Yes Yes 29.03.2017 Due to time bar
Royal Global pending in
School, Village departmental
3 Ballabgarh, inquery
Tigaon
Mamjhawali road ,
Sector 106
Prem Parkash PF 0.0186 Yes Yes 29.03.2017 Due to time bar
Village Mujeri pending in
4 Fanidabad departmental
International inquery
School, Sector 106
5 Gurgaon Feeder PF 0.213 Construction of Hut Yes PC Case Removed
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Name of forest Whether 1
Area where RF/PF/ Area under Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
Forest Hectares encrochment issued or not
present Yes/No
Land Diverted
6 D.M Road PF 0.033 Construction of Path Yes PC Case due to metro line
project
Land Diverted
7 D.M Road PF 0.002 Construction of Ramp Yes PC Case due to metro line
project
Land Diverted
8 D.M Road PF 0.013 Construction of Path Yes PC Case due to metro line
project
Land Diverted
9 D.M Road PF 0.012 Construction of Ramp Yes PC Case due to metro line
project
Land Diverted
10 | D.M Road PF 0.012 Construction of Path Yes PC Case due to metro line
project
Land Diverted
11 D.M Road PF 0.01 Construction of Path Yes PC Case due to metro line
project
Land Diverted
12 D.M Road PF 0.012 Construction of Path Yes PC Case due to metro line
project
13 Gurgaon Feeder PF 0.0081 Construction of Hut Yes PC Case Removed
Land Diverted
14 D.M Road PF 0.0066 Construction of Path Yes PC Case due to metro line
project
Land Diverted
15 D.M Road PF 0.0094 Construction of Path Yes PC Case due to metro line

project
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Name of forest Whether
Area where RE/PE/ Area under. Present non-forestry use Offence Present Status of
Sr.No. . Unclassed encrochment in of the land under Report Action Taken till date
encrochment is . the case
present Forest Hectares encrochment issued or not
Yes/No
Land Diverted
16 | D.M Road PF 0.0046 Construction of Ramp Yes PC Case due to metro line
project
Land Diverted
17 | D.M Road PF 0.007 Construction of Path Yes PC Case due to metro line
project
Land Diverted
18 | D.M Road PF 0.0063 Construction of Path Yes PC Case due to metro line
project
Land Diverted
19 | D.M Road PF 0.0067 Construction of Path Yes PC Case due to metro line
project
20 Faridabad Tigaon PF 0.28 Construction of Path Yes PC Case F(?rest Land
Road Diverted
21 C1.1ha.1 nsa PF 0.14 Construction of Path Yes PC Case Currently used
Distributry
22 gzr;gabad Jasana PF 0.015 Construction of Path Yes PC Case Currently used
NIT Faridabad to Rasta Currentl
23 | Badkhal Bundh PF 0.04 Use as Pakka Rasta Yes Compensation Case used Y
road
24 milfh;::ga to PF 0.1165 Use as Pakka Rasta Yes PC Case llllsaes(;a Currently
Ankhir to Dr.
25 Karan_ singh PF 0.0365 Construction of Dhaba Yes PC Case Demolished
Shooting Range
Road
26 gﬂkﬁﬁa&: dPah PF 0.0036 Construc;}llc;r; of Wine Yes PC Case Currently used
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Whether
i::;e“?ﬁef::est RE/PF/ Area under Present non-forestry use Offence Present Status of 1
Sr.No. e hment i Unclassed encrochment in of the land under Report Action Taken till date the case
neroc ¢ ment 15 Forest Hectares encrochment issued or not

presen Yes/No
27 | K.C Badkhal Road PF 0.04 °°nsm°“‘é’1‘1§; Rampof | ves | PCCase Currently used
28 | K.C Badkhal Road PF 0.03 °°n5t“°“‘§‘111§; Rampof |  veo | pCCase Currently used
29 | K.C Badkhal Road PF 0.03 constuctlgrlllgs Ramp of Yes PC Case Currently used
30 | K.C Badkhal Road PF 0.044 °°nsm°t1§"1‘lglf Rampof | yes | PCCase Currently used
31 | K.C Badkhal Road PF 0.01 °°n5m°"§’;§§ Rampof | yos | PC Case Currently used
32 | K.C Badkhal Road PF 0.03 C"nsmcn‘;’flg; Rempof | veo | PCCase Currently used

Badkhal Surajkund Construction of
33 Road PF 0.1875 approach Road Yes Currently used
34 | D Roacto dPah PF 0.0036 Construction of Shop Yes | PC Case Currently used
35 Badkhal Surajkund PF 0.01 Fixing Of.l nterlocking Yes PC Case Currently used

Road tiles
36 Badkhal Surajkund PF 0.018 Fixing of .mterlockmg Yes PC Case Currently used

Road tiles

33
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Ambala Division

192/200 to 192/211
R/side

esa dsl nk;j fd;k x;kA

Sr. Name of Forest PF/RE/ Area under Presnt non-forestry Whether | Action taken till date | Present status
No. area where Unclassed Encroachment | use of the land under Offence of the case
encroachment in Forest in Hectares Encroachment Report
present issued or
Not Yes/No
GT Road to PF 0.15 Yes Yes Enviornment Court Next Hearing
Alexendra Road esa dsl nk;j fd;k x;kA date 23-04-2024
Km 0-0.8
GT Road to PF 0.02 Yes Yes Enviornment Court Next Hearing
Alexendra Road esa ds nk;j fd;k x;kA date 23-04-2024
Km 0-0.8
Police Line Road PF 0.41 Yes Yes dsl esa fu'kkunsgh o
djokbZ tkuh gSA
Police Line Road PF 0.11 Yes Yes dsl esa fu'kkunsgh _
djokbZ tkuh gSA

G.T Road Km 196 PF 0.04 Yes Yes Enviornment Court Next Hearing
to 196/360 L/side esa dsl nk;j fd;k x;kA Date 13-05-2024
G.T Road Km 196 PF 0.03 Yes Yes Enviornment Court Next Hearing
to 196/560 L/side esa dsl nk;j fd;k x;kA Date 13-05-2024
GT Road to PF 0.01 Yes Yes Enviornment Court Next Hearing
Dadyapa Road Km esa dsl nk;j fd;k x;kA Date 03.-07-
0 to tail 2024
G.T Road Km PF 0.01 Yes Yes Enviornment Court Next Hearing
192/140 to 192/151 esa dsl nk;j fd;k x;kA Date 27-05-2024
R/side
GT Road Km PF 0.08 Yes Yes Enviornment Court Next Hearing

Date 27-05-2024

34
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RF. 2.00 Agriculture Yes Enviornment Court | P.C. & Civil1q
Rao Majra esa dsl nk;j fd;k x;kA | Court Case
Yamunanagar Division
Sr. Name of Forest PF/RE/ Area under Presnt non-forestry Whether | Action taken till date | Present status
No. area where Unclassed Encroachment | use of the land under Offence of the case
encroachment in Forest in Hectares Encroachment Report
present issued or
Not Yes/No :

1 | Gullapur PF 8.32 Agriculture No bl dk;kZy; }kjk ou ctV miyC/k
Hkwfe dks dCtk gksus ij
eqDr djokus gsrw fu'kkunsgh
ctV dh ekax iz/kku djokus mijkUr
eq[; ou ljafkd ou Hkwfe dks
gfj;k.kk iapdwyk Is | dCtk egDr
dh gqbZ gSk ctV djok fy;k
miyC/k gksus mijkUr | tk;sxkA
ou Hkwfe dks dCtk
eqDr djok fy;k
tk;sxkA

2 | Thaska PF 2.44 do No

3 | Devdhar PE 10.49 do No ~-do- -do-

4 | Mujadwala PF 22.65 do No -do- ~do-

5 | Sugh PF 4.25 do No -do- -do-
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6 | Munda Majra PF 0.93 do No bl Hkwwfe |s dsl -—--
ekuuh; mPp U;k;ky;
esa fopkjk/khu Fkk
ftlesa iwjh Hkwfe
;kfpdkdrkZ ds ik
esa pyh xbZ gSA

Sr. Name of Forest PF/RF/ Area under Presnt non-forestry Whether | Action taken till date | Present status
No. area where Unclassed Encroachment | use of the land under Offence of the case
encroachment in Forest in Hectares Encroachment Report
present issued or
Not Yes/No

7 | Ibrahimpur PF 0.096 do Yes P. Case 08 Ks. of ekSdk ij
2023-24Court foHkkx }kjk
Case No. 39/2024 | dctk ys fy;k x;k
(State Vs. Aslo) gSA
Next date 23-04-
2024 (for
Appearance)

8 | Balachour PF 2.63 do No bl dk;kZy; }kjk ou ctV miyC/k
Hkwfe dks dCtk gksus ij
eqDr djokus gsrw fu'kkunsgh

ctV dh ekax iz/kku
eqf; ou lja{kd
gfi;k.kk iapdwyk Is
dh ggbZ gSk ctV
miyC/k gksus mijkUr
ou Hkwfe dks dCtk
eqDr djok fy;k
thk;sxkA

djokus mijkUr
ou Hkwfe dks
dCtk eqDr
djok fy;k
tk;sxkA
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Asgarpur RF 0.99 Agriculture No bi dk;kzZy; }kjk ou ctV miyC/k 1
Hkwfe dks dCtk gksusij
eqDr djokus gsrw fu'kkunsgh

Sunder ctV dh ekax iz/kku | djokus mijkUr

Bahadurpur RF 21.1% do No eq[; ou lja{kd ou Hkwfe dks
gfj;k.kk iapdwyk Is | dCtk eqDr
dh ggbZ gSk ctV djok fy;k
miyC/k gksus mijkUr | tk;sxkA
ou Hkwfe dks dCtk
eqDr djok fy;k

Doomawala RF 2.71 do No th:sxkA

Mugalwali RE 2.12 do No

Nizampur RF 0.93 do No

Kruewala RF 0.41 do No
fu'kkunsgh djokdj
foHkkx }kjk ou
Hkwfe dks dCtk

Bir Tapu RF 6.09 do No eqDr djok fy;k x;k -
gSA vc ou Hkwfe ij
fdlh izdkj dk voS/k
dCtk ugh gSA
;8 Hkwfe IhM

Mirpur RF 0.59 do No fMohtu ds vUrxZr | ----

vkrh gSA
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mDr Hkwfe dh
fu'kkunssgh djokus

fu'kkunsgh
djokus mijkUr
ou Hkwfe dks

Ganouli RF 1.30 Agriculture No gsr\.N rglhyn. kj . dCtk eqDr
NNjkSyh Is i=kpkj diok fv-k
. JOKTY;
fd;k tk jek gSA th;sxkA
Chhachhrauli RF 7.20 do No bl dk;kZy; }kjk ou ctV miyC/k
Hkwfe dks dCtk gksus ij
eqDr djokus gsrw fu'kkunsgh
ctV dh ekax iz/kku | djokus mijkUr
eq[; ou lja{kd ou Hkwfe dks
. gfj;k.kk iapdwyk Is | dCtk eqDr
Jartpur RF 1.83 do No | 4h gqbz gk ctv djok fy:k
miyC/k gksus mijkUr | tk;sxkA
ou Hkwfe dks dCtk
eqDr djok fy;k
tk;sxkA
bl dk;kZy; tkjk ou ctV miyC/k
Hkwfe dks dCtk gksus ij
eqDr djokus gsrw fu'kkunsgh
ctV dh ekax iz/kku | djokus mijkUr
eq[; ou ljatkd ou Hkwfe dks
Sadikpur UCF 0.23 do No gfj;k.kk iapdwyk Is dCtk eqDr
dh ggbZ gSk ctV djok fy;k
miyC/k gksus mijkUr | tk;sxkA

ou Hkwfe dks dCtk
eqDr djok fy;k
tk;sxkA
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Morni-Pinjore Division

Sr. Name of Forest PF/RE/ Area under Presnt non-forestry use | Whether | Action taken till date | Present status
No. area where Unclassed Encroachment of the land under Offence of the case
encroachment in Forest in Hectares Encroachment Report
present issued or
Not
Yes/No
1
Land is being used for
Access for encroacher’s
C-234 PF 0.02 home.(Encroachment of Yes FOR I;'; '0(;156%%15 Dt. PC case 50/23
forest land 80 mir.x2.5 T
mtr. =200 Sq.mifr.)
2 - -
Land is being used for .
Ambﬁl::.ald(alka PF 0.02 Access for encroacher’s Yes FOR No. 10/0023 Dt. PC case 51/23

Shop.(Forest strip
17mtr. x 9= 153 sq.mtr.}

12.01.2021
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3 Land is being used for
. . Access for Encroachr’s
Bhoriyan to Janouli PF 0.01 Land. (Encroachment of Yes FOR No. 013/0023 Dt. Pending
Road 12.11.2021
forest land 45 mtr. x 2.5
mtr.=112.50 sq.mtr.
4 Thapli to Balag Kaccha
Path Encroachment 421 FOR No. 014/0015 Dt. .
C-232 PR 0.17 mtr. x 4 mtr.= 1684 Yes 12.02.2024 Pending
sq.mfr
Sr. Name of Forest PF/RF/ Area under Presnt non-forestry use | Whether | Action taken till date | Present status
No. area where Unclassed Encroachment of the land under Offence of the case
encroachment in Forest in Hectares Encroachment Report
present issued or
Not
Yes/No
5
Thapli to Balag Kaccha
Path Encroachment 540 FOR No. 015/0015 Dt. .
C-229, C-232 PE 0.22 mir. x 4 mir= 2160 Yes 13.03.2024 Pending
5q.mitr
6
Govt. Sen. Sec. School,
Anganwadi Kendre,
Bir Ghaggar, Govt. Tubewell, FCA case
panchkula PE 13.26 Comrtnunity centre, No No pending
Birghaggar colony
Houses

40
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Kaithal Division
Sr. Name of Forest PF/RE/ Area under Presnt non-forestry Whether Action taken till date | Present status of
No. area where Unclassed Encroachment | use of the land under Offence the case
encroachment in Forest in Hectares Encroachment Report issued
present or Not Yes/No
1
Yes ,Court
Ezii‘:airg?a’;m Farmer Baljinder Singh | Case
PF 0.00735 R/o Kakyor Environment 3/18/2024 Pending
Km 0-2 L&R C
(Saraswati Range) Encroachment ourt,
Kurukshetra
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